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STATUS REPORT

Execution Application No. 27 of 2023

Original Appliutli:m No. 561 of 2022
(M.A. No. 54 of 2023)
Urvashi Shobhna Kachari s eeeaa e Applicant
Versus
Union of India & Ors. veveeeneen.. Respondent(s)
Shashikant Purchit erssee Applicant in EA

BACKGROUND

That, the Hon'ble National Green Tribunal, Principal Bench, New Delhi, in
the matter of E.A. No. 27 of 2023 in O.A. No. 561 of 2022, Urvashi Shobhna
Kachari Versus Union of India Ors. inver alia issued following directions on
12.10.2023:
6. Let the appropriate steps be taken by the concermned authorifies to
comply the earlier directions of the Tribunal keeping in tew the
deficiencies which have been pointed out in the chart filed today, as
also the submission of Counsel for applicant noted above.

In compliance of orders dated 08.02.2023 and 08.08.2023, action taken
report has already been filed on behalf of Unarakhand Pollution Control
Board as well as State of Unarakhand on dated 29.08.2023 and 01.09,2023,
respectively. Further, in compliance of order dated 12.10.2023 passed by
Hon'ble NGT compliance status is as given below:

COMPLIANCE STATUS

In compliance of above said order of the Hon'ble NGT, the concemed
District Magistrates have submitted its compliance status. Point wise
compliance is given as below:
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1. Hemkund Sahib Track:
District Chamoli
Action Points Action Taken

A. Take effective remedial 'Iiwcésﬁry_ effective measures have been |

measures taken by the Concemed authorities for
| smooth operation of Chardham vatra.
B. Formulate a Joint | Formation of Joint Committee was done vide

Committee and take stock Enfﬂce memorandum no. FIMT23/XXXVII-
of the situation and | 1-2023 dated 06.03.203.
prepare road map. '

C. Formulation Action Plan and undertake site visit and interact with
stakeholders. Action Plan encompass-

i) Limiting Number of |* The Unarakhand Government has made

vehicles and type of  mandatory  provisions of  online

vehicles, number of registration of pilgrimsfounsts who are

tourists consistent with coming to the Chardham Yatra. Once the

the carrving capacity of registration process is complete, pilgrims |

eco-sensitive areas. | are assigned unique QR codes for further |
verification.

| »  In order to facilitate smooth operation of |
the Chardham Yatra, daily weather
forecasts are also published and are being
broadcasted through electronic and print
media on a regular basis.

* Prior registration process would limit the

numbers of pilgrims/tourists as well as
| number of vehicles on the Chardham
routes. Appropriate parking space is being
earmarked for parking of wehicles al
various locations.

* Appropriate parking arrangement for
vehicles have been made at Govindghat
(2 Mos.) and Pulna.

ii) Number of equine/mules | * Hemkund Sahib track is divided into two
consistent  with  the part ie Pulna to Ghanghariva and
carrving capacity of eco- Ghanghariva 1t  Hemkund  Sahib.
sensitive area: Registration of Egquines/Mules is being |

carried out through EDC, Bhundar, a

local group designated by Zila Panchayat,

Chamoli, and omly registered

Fquines/Mules are permitted to operate in '
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Hemkund Sahib route through rotation
basis. '

A total of 11200 Equines/Mules were
permitted for the vear 2023,

Two team of Veterinary doctors were
posted at Pulna and Ghanghariva for
vaccination and regular check of
Equines/Mules.

In case of death of Equines/Mules, post-
mortem is done in presence of owner of
Equines/Mules, EDC member and
Veterinary doctor. Carcass is disposed
through deep burial,

Regular check-up of Equines/Mules is
done by Velerinary doctors posted at
Pulna and Ghanghariva, assisted by EDC
members posted along the track.

D). Review and plan infrastructure for:

i) Waste management.

The EDC, Bhundar is engaged for wasic
management along the Hemkund Sahib track.

17 permaneni and 04 temporary toilets
were made along the track and

maintenance/cleaning is done by EDC,
Bhundar. Soak pits have been made for
disposal of wastewater. No sewage
treatment plant is located in the track.

For disposal of dung genemted by
Equines™ules, 12 pits were made and
organic solution also used to control odor
and increase decomposition,

50-60 “Paryavaran Mitra” were engaged
by EDC for waste collection and
management.

Plastic waste is segregated by Paryavaran
Mitra and semt 1o collection Cemire,
Collected waste 15 compacted through
Plastic Waste Compactor located at Pulna |
and sent for recveling.
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[ ii) Fast disposal of dead |* In case of death of EquinesMules, posr-

mules and other measures mortem 15 done in presence of owner of
for protection of flora and Equines/™Mules, EDC member and
fauna. Veterinary doctor. This process make ease |

of getting insurance claim. Carcass is|
| disposed through deep burial at remote
area under supervision of EDC Member

* EDC underake disposal of dead
| Equines/Mules. Estimated cost of disposal |
of dead Equines/Mules is about Rs. 3000
per dead body, which includes digging and
salt etc. Post burial visit also undertaken
by EDC members.

= Regular check-up of Equines/Mules is
done by Veterinary doctors posted at Pulne
and Ghanghariva, assisted by EDC
members posted along the track.

|®  Water tanks also made for Equines/Mules
along the track. |

iii. Safety precantions and |EDC office is located at Ghanghariva and |
determining CCTV | eqguipped with CCTV. Hotels located along
camera locations. | the Ghanghariya also provided CCTV. Police |

| officials also use CCTV footage as and when |

i warranted.

iv. Preparing SoP and display | Display/Signage have been provided along the |
boards with Dos and track regarding Do's & Don'ts. Around 100

. Don’ts. | display boards have been installed along the

l | vatra track.

| i) Demareation of  areas il-'m'est Department also depute officials at |
where activities | Pulna, Bhundvar and Ghanghariva for |

. incompatible with ~monitoring. In case of violation observed,
environment are | penalty of Rs. 500/~ 15 levied by Forest
prohibited/regulated. | department.

| 1v) Source of funds to sastain | EDC 15 self-sustaining agency and undertake
regulatory measures, regisiralion of Equines™ules, operation of
traffic management at |barrier and collection of fanff from

' suitable locations, | tourists/pilgrimage. Waste management also

| compliance of | undertaken by EDC.
E;L':;g“ﬁ::ﬂ Act. Aiy | River Bhundar runs along the Hemkund Sahib
Act, & E (P) Act. track and join the River Alaknanda al

| Govindghat. The nearest water quality
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- monitoring station located on river Alaknanda |
(18 Vishnuprayag, which is about 7.2 Km. |
| downstream of Govindghat. Regular water
iqualil}- monitoring is being carried out by the |
| Uttarakhand Pollwtion Control Board at
Vishnupravag on monthly basis. Water quality
| monitoring data indicated the water quality of |
| Class A" as per Designated Best Use {DBL"J!
Critena of Central Pollution Control Beard.

v) Imparting awareness and

education to tourists,
inhabitants and
Operators.

For  the purpose of  awareness, |
displays/signage/banners have been provided |
along the track. Documentary is also screened
at EDC office Ghanghariva for tourist not ml
pollute  and  maintaining  cleanliness. |
Loudspeaker is also prohibited in Valley of |
Flower area,

E. Discouraging use of food

and products packaged in
non-biodegradable

packaging material,
encourage waste disposal
at designated places and

involve citizen in
maintaining  cleanliness
and hygiene.

» Forest official are positioned at Pulna,
Bhundyar and Ghanghariva for monitoring
and surveillance. In case of violation
observed, penalty of Rs. 500/- is levied by
Forest department.

*  Equines/Mules’s dung 15 managed by ED/C |
and 2 pits were made for dung disposal |
and organic solution also used to control
odor and faster decomposition.

= 50-60 "Paryavaran Mitra” were engaged
by EDC for waste collection and
management.

= Plastic waste is segregated by Paryavaran
Mitra and semt to collection Centre.
Collected waste is compacted through
Plastic Waste Compactor located at Pulna
and sent for recveling.

* About 50 Ton plastic waste were collected |
by EDC in the year 2023 yatra period and |
sent for recycling.

. Execate and duly monitor

the Action Plan, which
may be revised
periodically.

» EDC, Bhundar works under the
supervision and guidance of Director,
Nandadevi National Park, Joshimath and
Zila Panchayat, Chamoli Effective
monitoring is done by concern department.

Page 6 of 20

/B



411

G. Set up Waste Processing |The EDC, Bhundar is engaged for waste
/Management facilities for | management along the Hemkund Sahib track.
bhiodegradable and non- o |
biodegradable waste at " 17 permanent and (4 temporary toilets
appropriate locations, were  made ﬂl?ng : the track and
using best practices on the mamtena.nce.-‘clean_.mg 15 done by EDC,
subject. Bhundar, Soak pits have been made for
disposal of wastewater, No sewage
treatment plant is located in the track.

= For disposal of dung generated by
Equines™ules, 12 pits were made and
organic solution also used 1o control odor
and increase decomposition.

= 50-60 “Parvavaran Mifra” were engaged
bv EDC for waste collection and
management.

* Plastic waste is segregated by Paryavaran
Mitra and semt to collection Centre.
Collected waste is compacted through
Plastic Waste Compactor located at Pulna

and sent for recycling.

* Waste grinding machine and two plastic
bottle crusher have been installed and
Ghanghariva with assistance of DFO,
MNandadevi Biosphere Reserve {hDERh
and onc plastic compactor machine |s
established at Pulna. Collection and
disposal of 30 Ton plastic waste |i:lL|.r'u".|gI
2023 yawa period is an indication of|
effective  collection  and dw]:mak
mechanism of solid/plastic waste along rl'u:
Hemkund Sahib track.

H. Allocate requisite funds at |* EDC is sclf-sustaining agency and |
District and Gram undertake registration of Equines/Mules, |

Panchayat  level  for operation of barrier and collection of tarifl |
execution of action plan from tourists/pilgrimage. Waste
under the final; management also undertaken by EDC.
supervisions of  Chief

» However, Zila Panchavat, Chamoli also
provide assistance for smooth operation of
}'ﬂtl"ﬂ-. |

Secretary.

Reply submitted by District Magistrate, Chamoli is enclosed as ANNEXURE-1,
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2. Kedarnath Yatra Route:
District Rudraprayvag

Action Points | Action Taken
A. Take  effective Necessary effective measures have been taken by
remedial measures the Concerned authorities for smooth operation of
| Chardham yatra.

B. Formulate a Joint Formmation of Joimt Committee was done vide
Committee and take |office memorandum no. FI04T23/XXXVII-1-
stock of the situwation 2023 dated 06.03.203.
and prepare  road
map.

. Formulation Action Plan and undertake site visit and interact with
stakeholders. Action Plan encompass-

(i) Limiting Number of For Kedarnath Yatra route:

ehicles and of . : \
:eh:l: :Emtgﬁp of | " Zila Panchayat, Rudraprayag provided parking
Somriets condistent armangement for 300 Four wheelers and 150
two wheelers at Soneprayag and for 150 four

with the carrying wheelers at Sitapur,

capacity of  eco-

semaliive areas. * Police Department also identified temporary
parking places at Gulabrai  ground,
Rudrapravag; Agustvamuni ground  at
Agustyamuni town and Chandrapuri-Syalsaur.

* Traffic Police also identified danger zones in
National highway between Rudraprayag to
Soneprayag.

* Pilgrims/tourists vehicles are permitted up to
Soneprayag only. Thereatter, 100 four vehicles
are allowed to operate up to Gaurikund, while
3 vehicles are kept in reserve, |

* The Unarakhand Tourism Development Board
has developed web-portal for registration of
pilgrims. Verification is done al Soneprayag
before movement to Kedarmath dham.

* Traffic Police has identified traffic congestion
poims and depute traffic police / civil police
for traffic management.

i) Number of | = Registration of Equines™ules is done by Zila
equine/mules Panchavat, Rudraprayag after health check-up
consistent  with  the and issuance of certificate by veterinary

Page B of 20

/-



413

carrving capacity of
eco-sensitive area:

doctors.

= License for plying of Equines™ules is issued
after testing of Glanders disease and insurance
under “Pashudhan Bima”. Ear tagging is also
done before issue of license.

= Dhgital Idemification Card were also issued to
hawkersiowners and RFID  tagging of
Equines™ule 15 done to locate their actual
location,

= 7 Veterinary doctors & 5 Para-veterinary staff |
were posted at along Kedarmath vatra route for
health check-up of Equines™ules.

= A total of 5848 nos. sample for testing of
Crlanders disepse were taken. Crlanders
positive Equines/Mules were not permitted to

operate.

= In case of death of Equines™Mules, after
completing due procedure, carcass is disposed
by agency i.e. Sulabh International through
deep burial, as per Standard Operation |
Procedure (SOF). |

{= 17 Luke water tanks were also made for |

Equines™ules and Mules Task Force
personnel also deputed

* The State government has permitted only 5000 |
Equines™ules for plying in Kedarath yatra |
route. However, through RFID tagging, it is
ensured that the maximum permissible number
do not increase at any point of time. The Mules
Task Force also ensures the prevention of
cruclty against Equines™ules. In case of any
cruclty observed then challan 15 issued and
further action of debarment of the owners of
Equines™ules is done. -

D. Review and plan infrastructure for:

i)

Waste management.

Sulabh International was engaged for waste
management along the Kedarnath yatra track.

" I8 permanent toilets having 308 toilet seats "MTJ]
soak pits tsu:ﬂut} and 251 steel framed toilets |
with leach pits have been made for disposal of |

Page 9 of 20
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wastewater. No sewage treatment plant are
located in the track. However, Sewage

Trestment Plant in Kedammath dham is under
construction.

® For disposal of dung generated by
Equines/Mules, dung pits were made. Further,
composting 15 done at Rampur. Appropriate
manpower is deputed for cleaning of dung.

*  Parvavaran Mitra were engaged by Sulabh
International and Nagar Panchayat, Kedamath |
for solid waste management. Paryavaran Mitra |
were also deputed various towns located along
the vatra route.

= Plastic waste is segregated by Paryavaran Mitra
and sent to collection Centre located at|
Gaurikund and Soneprayag. Collected waste is |
compacted through Plastic Waste Compactor |
and sent for recycling.

* Use of banned Single Use Plastic (SUF) items is |
strictly followed.

i) Fast disposal of dead | * In case of death of Equines/Mules, post-mortem |

" mules and  other is done by WVeterinary doctor. Carcass is |
mesasures for disposed through deep burial at identified areas |
protection of flora under supervision of Sulabh International, as
and fauna. per S0P,

| * Regular check-up of Equinea™ules is done by
Veterinary doctors posted at various locations.

* Luke water tanks were  also made for
Equines™ules along the vaira route,

iii) Safety  precautions |* Police depantment has provided 65 CCTV

and determining camerns ot various locations which are
CCTV camersa connected with concerned Police Chowki.
locations.

= Apart from above, 16 PTZ cameras and 12 fixed
cameras are installed with record back-up
facilities. All cameras aré connected with

control  room  at Police Control  Room,
Soneprayag and other offices.

» CCTV cameras help in management of wraffic,
parking, Equines/Mules operation, Safety of
pilgrims in Kedarmath track, watch on landslide |

Page 10 of 20
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prone/sensitive arcas.

health checkup status of Equines™ules. Said
App 15 access o velerinary doctors and Officials |
responsible for vatra management.

SIP based public address system is also
provided for and access is given to Police
Control Room, Yatra Control Room and District |
Disaster Management Office, Rudraprayag.

Mobile based App is prepared for operation and |

iv) Preparing SoP and

display boards with
Dos and Don'ts.

Display/Signage have been provided along the
vatra route regarding Do's & Don'ts.

Public Address System also provided 1o
information disseminations and communication

I
ex. |
|

v) Demarcation of areas

activities
incompatible with
environment are
prohibited/regulated.

where

Forest Department also depute officials along |
the yatra track, Forest department has reported |
15 cases of illegal encroachment of forest area
along the track and levied penalty of Rs.
12,94, 500.00

vi) Source of funds to

sustain  regulatory
MEasures, traffic
management at
suitable  locations,
compliance of
environmental
norms including
Water Act, Air Act,
& E (P) Act.

For appropriate management, yatra track is
divided into 4 zones and budget is allocated for |

vatra management as well as waste
management.

River Mandakini runs along the Kedamath yatra
track and join the River Alaknanda at
Rudraparayag, The nearest water gquality
monitoring station located on river Mandakini is
at Rudraprayg before confluence with river
Alsknanda. Regular water quality monitoring is
being carried out by the Uttarakhand Pollution
Control Board at Rudraprayag on monthly
basis. Water quality monitoring data indicated
the water quality of Class “A" as per Designated
Best Use (DBU) Criteria of Central Pollution
Control Board.

' vii) Imparting awareness

and education to
tourists, inhabitants
and operators.

For the purpose of  awareness,

displays/signage/banners have been provided |
along the track.

SIP based public address system is also|
provided for and access is given o Police |
Control Room, Yatra Control Room and District |
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Disaster Management Office. R.udrapra'-ag|
Information/Message dissemination is done |
through these system,

| E. Discouraging use of
food and products
packaged in non-

biodegradable
packaging material,
encourage waste

disposal at designated
places and involve
citizen in maintaining
cleanliness and
hygiene.

Banned single use plastic items are prohibited in |
Kedamath dham. MNagar Panchayat, Kedamath |
has levied penalty of Rs. 39,800.00 through 69
challans,

Waste bins were made compulsory in all
vehicles.

For  disposal of dung generated by
Equines/Mules, dung pits were made. Further,
composting 15 done at Rampur. Appropriate
manpowet is deputed for cleaning of dung,

Paryavaran Mirra were engaged by Sulabh
Intermationa]l and Nagar Panchayat, Kadnrmﬂﬂ
for solid waste management. Parvavaran Mitra |
were also deputed various towns located along
the yatra route.

Plastic waste is segregated by Paryvavaran Miira
and sent to collection Centre localed a
Gaurikund and Soneprayag. Collected waste is
compacted through Plastic Waste Compactor
and sent for recyeling.

Use of banned Single Use Plastic (SUP) items is
stnictly followed.

Digital Direct Refund System is implemented in
Kedarnath dham for collection and disposal of
plastic waste,

. F. Execute and duly
| monitor the Action
Plan, which may be

For elfective monitering of wvatra, Sector
Magistrate / Assistant Sector Magistrate are |
appointed which ensure safe yatra management
as well as cleaning arrangement etc.

revised periodically.

| G Set up Waste
Processing
fManagement
Facilities for
biodegradable  and
non-biodegradable

waste at appropriate
locations, using best
practices on  the

Sulabh International was engaged for waste |
management along the Kedarnath yatra track.

28 permanent toilets having 308 toilet scats with
soak pits facility and 25] steel framed toilets
with leach pits have been made for disposal of
wastewater, No sewage treatment plant are |
located in the wack. However, Sewage
Treatment Plant in Kedarnath dham is under |
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subject.

construction.

For disposal of dung generated by
Equines/Mules, dung pits were made. Further,
composting is done at Rampur, Appropriate
manpower 18 deputed for cleaning of dung.

Paryavaran Mitra were engaged by Sulabh
International and Nagar Panchayat, Kedamath |
for solid waste management, Paryavaran Mitra
were also deputed various towns located along
the vatra route.

Plastic waste 15 segregated by Porvavaran Mitra
and sent to collection Centre located at
CGaurikund and Soneprayag, Collected waste is
compacted through Plastic Waste Compactor
and sent for recyeling.

Use of banned Single Use Plastic (SUP) items is
strictly followed,

Wasic  disposal faciliyMRF  is  under
construction at Kedarnath, where biodegradable |
and non-biodegradable waste would be
segregated.

Two MRF facilities namely at Kedarnath dham, |
and Trijuginarayan Marg and waste pmc:e:ssiug%
center of Soneprayag were made operational |
through third party/agency.

H. Allocate requisite | *
funds at District and
Gram Panchayat
level for execution of
action plan under the
final; supervisions of
Chief Secretary.

Requisite funds have been allotted for agencies |
engaged in waste management as well as
cleanliness activities.

Reply subminted by [District
ANNEXURE-2.

Magistrate, Rudraprayag is enclosed  as

Page 13 of 20
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3. Gangotri & Yamunotri Track:

District Uttarkashi
Action Points Action Taken
| Gangotri Track Yamunotri Track
A. Take effective | Necessary effective measures have been taken by the
remedial Concerned authorities for smooth operation of
measures Chardham vyatra,

B. Formulate a Joint
Committee and
take stock of the

06.03.203.

Formation of Joimt Committee was done vide office
memorandum  no. F104723XXXVII-1-2023  dated

situation and
prepare road
map.
C. Formulation Action Plan and undertake site visit and interact with
stakeholders. Action Plan encompass-
Limiting Number of Parking of About 250-300 | Parking facility for 200-
vehicles and type of |vehicles s available at | 250 wvehicles 15 made
vehicles, number of |Gangotri dham, available at Jankichatti.

tourists consistent
with the carrving
capacity of eco-

* Repgistration was mandatory for all vehicles going to
Gangotri dham and Yamunotri

dham. Police

sensitive areas. Department, Umarkashi has provided registration
facility a1 Heena for Gangotri dham and at Dobata {or
Yamunotri dham.

* Registration of pilgrims were also mandatory and
after due verification, pilgrims were permitted to
proceed for Gangotn and Yamunotri dham.

i} Number of |* 15 Nos. of | = Registration of
equine/mules Equines™Mules were Equines/™Mules is
consistent  with permitted for Gangotri done by Zila
the carrying Dham to Gaumukh track Panchayar,
capacity of eco- under  supervision of | Untarkashi. During the
semsitive area: Deputy Director, yatra period 2023,

Gangotri National Park. 3909 Equines™ules
were registered.

Officials of Zila

Panchayat,  Animal

Husbandry anxd

Revenue were
deputed along the |
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yvalra route 0 cnsure
that that the
maximum permissible

number of
Equines/Mules does
not increase at any
point of time.

Health checkup
facilities were
provided tor
Equines/Mules.

Permission of plying
were issued 1w only

healthy and fit
Equines/Mules.  Ear
tagging is also done
before issue  of
permission.

In case of death of
Equines™ules, after
completing due
procedure, carcass is

disposed through
deep burial.
D. Review and plan infrastructure for:
i) Waste v Adequate manpower was |®  Fila Panchayat has
management. deployed for  waste provided adequale
management. waste bins for
biodegradable and
* Arrangements were made | o hiodepradable
for  collection of | wastes along the yatra
segregated  waste  as iraele:
biodegradable and non-
biodegradable  waste. Waste collection

Segregated plastic waste
is compacted before

cemters are made along
the yatra track and

15

sending for recyeling, collected  recyclable
) waste is compacted
* 6 toilets were made at before sending  for
Gangotn by Nn,gar recycling,
Panchayat with
appropriate cleaning and |» For disposal of dung
mainienance provisions, generated by
. Equines™ules, dung
» 37 toilets (32 permanent
Page 15 of 20
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and 5 temi'.lm-'-ar.jf]l were pits  were rrmde—|
made along the Gangotri Appropriate manpower
route by Zila Panchayat, is deputed for cleaning

f dung,
*» | MLD capacity STP at| = E

Gangotri is functional. * 83 permanent toilets
with adequate cleaning
ammangement Was
provided along TJ]EI
Yamunotn track.

| » Use of banned Single |
Use Plastic (SUP)
| items 15 stricthy
followed.

ii) Fast disposal of |* Equines™ules are not|* In case of death of
dead mules and | permitted in  Gangotri EquinesMules,

other measures track. Carcass is disposed
for protection of through deep burial
flora and fauna. under supervision of|

team of Zila Panchayat
and Animal Husbandry |

department at |
identified areas as per|
SOP,

i) Safety * |4 CCTV cameras were | ®* 22 CCTY cameras
precautions and provided at Gangotr were  provided at |
determining dham, Cameras are Jankichatti and
CCTV  camera connected with Control Yamunotri dham and
locations. Room / District Control connected with

TOOMm. Contral Room |/
District Control
FOOM.

iv) Preparing SoP |* Display/Signage have |» Display/Signage have
and display been provided along the been provided along
boards with Dos vatra route regarding the yatra route |
and Don'ts. Dao’s & Don'ts, regarding Do's &

Don’ts.

v} Demarcation of |* Gangotn vatra track |* Yamunotri vatra track |

arens where routes does not falls does not fall under
activities under prohibited areas. prohibited area.
incompatible
with

Page 16 of 20

’ L



421

environment are
prohibited/regul
mted,

vi) Source of funds

o sustain
regulatory
measures, traffic
management at
suitable locations,
compliance  of
environmental
norms including
Water Act, Air
Act, & E (P) Act.

. Anm‘mﬁm:ni for vatra is

a part of budgetary head
of concerned department,

Lnarakhand Tourism
Development Board
(DTDB} also provide

financial assistance.

Water quality monitoring
of river Bhagirathi at
Gangotri, at Uttarkashi,

at Tehri Lake and
Devprayvag i3 being
carried out by
Uttarakhand  Pollution
Control Board. Water
quality monitoring data
indicated the  water

guality of Class “A" as
per Designated Best Use
(DBU) Criteria of Central
Pollution Control Board.

* Amangement for yaira
i5s a part of budgetary

head of concemned
department.  Tourism
Development  Board

{(DTDB)} has engaged
Sulabh International for
cleaning efc. activitics
a1 Yamunotri dham,

s Water quality
monitoring of river
Yamuna at Yamunotri,
at Svanchatti, at Barkot,
at Lakhwar, at Kalsi
and at Dakpatthar is
being camried ouwt by
Uttarakhand Pollution
Control Board. Water
quality monitoring data
indicated the water
quality of Class “A" as
per Designated Best)
Use (DBL) Criteria of |
Central Pollution
Control Board up to
Kalsi, while water
quality Class “B" 1s
observed at Dakpatthar.

vii) Imparting

awareness and
education to
tourists,
inhabitants and
operators.

Awareness activities
were undertaken time 1o
time by COncern
department through
banners / hoardings /
posters etc.

were undertaken time
to time by concemn
department  through
banners / hoardings /
posters efe.

E. Discouraging use Banned single use plastic |» Banned single use
of food and items are prohibited in plasiic  fems  are
products Gangotri  dham. Nagar prohibited in
packaged in non- Panchayat, Crangotri Yamunotri yatra route. |
biodegradable undertook drive time to Penalties were |

Fage 17 of 20
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| time imposed in case of|
material, le : o violation observed.
encourage waste Awareness activilics o
disposal at were carried out time 1o Awareness  activities
designated tume for discouraging| were camied out time
places and banned single use plastic to time for
involve citizgen in | "M discouraging  banned
maintaining « QR Code based Digital| ooy 8¢ plastc
cleanliness and | iy Refund  System ‘ |
hygiene. was implemented for|* QR  Code based
. collection of  plastic Digital Direct Refund
| waste, System Wils
implemented for
collection of plastic
l waste.

F. Execute and = For effective monitoring For L'E'fecm'eé
duly monitor the of Yaira, Sector monitoring of }fam:..i
Action Plan, Magistrate / Assistant Sector Magistrate /
which may be Sector Magistrate  are Assistant Sector
revised appointed which ensure Magistrate are |
periodically. safe yatra management appointed which |

as well as cleaning ensure  safe yatra |

arrangement elc. management as well as |
cleaning arrangement
=,

G. Set up Waste |* Nagar Panchayat, Zila Panchayat has
Processing Gangotri made provision provided adequate
/Management of 100 % door w door wasie bins for
facilities for segregated wasle biodegradable and
biodegradable collection. Biodegradable non-biodegradable
and non- wasie I8 disposed wastes along the vatra
biodegradable through compost pits track.
waste at while non-biodegradable :
appropriate waste is compacted and Waste collection

locations, using
best practices on
the subject.

sent fo recycling.

Adequate MANpower
were deploved for waste
management.

centers are made along
the wyatra track and
collected  recyclable
waste is  compacted
before sending for
recycling.

For disposal of dung|
generated by |
Equines/Mules, dung
pits  were  made.

18
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| Appropriate m&npnu.rer|
15 deputed for cleaning |
of dung.

H. Allocate

requisite  funds
at  District and
Gram Panchayat

Requisite funds were allocated for District authorities)
and Gram Panchayats for yatra arrangement along
with department budpets, Uttarakhand Tourism
Development Board (UTDB) also provides additional

level for financial assistance for Chardham yvatra amangement.
execution of
action plan

under the final;
supervisions of
Chief Secretary.

Reply submitted by District Magistrate. Uttarkashi is enclosed as ANNEXURE-3.

1.

Environmental Awareness Activities undertook by UKPCB during
Chardham Yatra, 2023:

The Uttarakhand Pollution Control Board has alse launched Plastic Nirikshan
Avam Jagrukta Rath (Plastic Rath) in the Chardham routes in order to
generate awareness as well as surveillance of banned SUPs stamus. Three
teams were positioned at three different locations viz. Rishikesh, Uttarakashi
and Rudraprayag. Teams were equipped with posters banners, standees,
handouts, documentary films and public address system. Cotton bags were
also distributed in order to discourage plastic carry bags.

Activities Undertaken in Chardham routes:

The Plastic Nirikshan Avam Jagrukia Rath (Plasiic Rarh) started from May
25, 2023 to June 24, 2023, based on the pre monsoon period in Uttarakhand.
Main outcomes were:

1. The three Plasric Raths covered a distance of 6,186 km in 28 days
(Average 221 km a day for 3 raths, Average 74 km a day for each Rath.

2. The three Plastic Raths have been to 381 different areas on the Char
Dham routes.

3. Teams associated with Flastic Rath has conducted régular awareness
sessions with community members and pilgrims & tounists in public

Page 19 of 20
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places and with local authorities in their work areas, Displaved standees,
banners, posters and distributed handouts/leaflets 0 local people and
pilgrims/tourists. Cloth bags were also distributed,

4. About 11,300 awareness posters and stickers were distributed by the three
Plastic Raths during the above 3-week period.

5. Photos and videos were sent by all Flasiic Ravhs on a regular basis.

6. Twelve notices were issued to respective local authorities based on
evidences received from the three Plastic Raths

Observations
The activities has been successtul in the following ways.

I. It created awareness about banned single-use plastic items and waste
MAanagement.

2. Instilled & sense of caution among Magar NigamsaNagar Palika Parisad
and Nagar Panchavats, as well as sanitary inspectors.

3. It proved that monitoring of strategies is as important as implementing
them.

Photographs and media coverage of activities undertaken is enclosed as
ANNEXURE-,

WHWE
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Action peiots

Actdon Taken

i1 Limikieg Humber of velicles and Type of vehicles,
nuraber of tourists ConsistEnt with 1he carrying
capacity of eoo-sensitive areas,

Additiona! informaten phout following poirts
e givan

a, Available parking area for vehicles,

b. Pracess of pilgrims/tourisks reglseration of

¢, Ay other gction in this ragard.

k!
ls élepgﬂ_

175

e

qﬂﬁ"fﬂn-ﬂzqﬁﬁ%ﬁﬂﬂmmﬁ
ﬁwdﬂﬁﬁ.'ﬂﬁlﬁaﬁiﬁﬂﬂm%
T e 8 i e fe
amgﬂmﬁqﬁn’?rﬁuﬂqﬁﬁrﬁh
Toar ] Pwim fEa W O#, &
it T HOEd WM W HEE #g
St @ W § doun AE W
ﬂmﬁ‘fﬁmﬁﬂw%mﬁqﬁw
tﬁfﬁgﬂﬁﬂﬁ%aﬁﬂfaﬁﬁﬂﬁr%l—

He=T—a

ii} Restricting aumber of equine/mules consiskent
-with the carcylng capacity of eco- senslkive area:
Additionig! Informatfon ghowt foliowing points
be given:

4. Noe. of Mules/Equines registered and proress of

pegistration.

b Provissons of eat tapglng and veterinary
checknp.

c. Mechanistn of Lmiting the number  of

niles/equines in VAt [oUtes.

d, Compliance status of SOF jsoued by Anlmal
Huchandry Section, Govertiment of Utaralhand
vide ref Mo, 775/%e- 1723f 4 (12) 22 dated
01052023

e  Dispusal miechanlsm of carcass of dead
mulefequines iechanism. and its monltoriog

f. Any other actlon in this regard.

Iy goiody wfEY g A A W
?ﬁﬁ%mﬁmtﬁéwﬁﬂm
i HETE e o A

o, GEITE e & S ¥ ST
i EHmes  TEE A A W
T—znzz H TN A e HrE SR
ﬂnu;‘—%ﬁﬁﬁ‘aﬁ‘ﬁﬁﬁaﬁrﬁﬁﬁﬁw
& TR A T oaEmh RBEE
qhepnoi—oe o Frg ool =hE WER
wHame o e B whaisapp
gﬂﬁ‘rﬁmumﬁﬁmﬁaﬁﬁﬂ
Brg & Remy mem ) AT YH WA H
Teey welwem B o= O A
Brrae =TT |

b, G T A TEEE T B
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R T BT
TR zizs B P @ @
# |-

Review and plan infrasoructore fors

) ‘Waste manpgement.

Additional Informatfon about following polnis
be given:

a Nos. of tollets provided along the Yalra routes
{temparary or permaneat) and thelr cleaning and
waste dispasal mechanisim.

1. Has. of sewage treatment plants along the Yatra
rputes.

c Collection and disposal mechantsm of dung
penerated hy mlesfequlhes.

4. Solid Waste maliagement aloTE the ¥ 3k poutes
and tracks

s, Sepregation of plastic and other recyclable
waste.

E. Stakus of use of hanned Single Use Plastls iterns.
Monitoring  aechanism of Salid Waste
Manapement.

g Ay other action this cegard.
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% T # gy Wiy # ol
fr amdiuTE el fmm #
Wﬁ\ﬁ‘dﬁ'ﬂﬁﬂﬁﬂﬂiﬁqﬁﬁ
H =T Feri

1] Fask disposal of dead mules and cther measuras
for proteclon of flora angd fEAuna.

Additiona! Mmformation aboul fallowing poinrls
be giver:

a. Dizposal mechanism of dead mules/equinss in
arder to ensure Fast, safe and environment friendiy
dispasal

b. 1dentification burial site(s) for digposal of dead
trglkesfequines.

o Monltoring mechanlksn of such dlspnsal of dead
toneles fequines

d. o case of wviolation, penalty provisions and
responsible authority for the same. ln case of
penalty imposed, detalls may be glven.

a Estimated cost  af disposal of dead
mules/equines and Budgetary provisions far the
SANNE

£ Ay ather action n this regard

ii.mmﬁamﬁmﬁqﬁﬁﬁ
B 7 wER W g 8 W T
§pmo W WfEE 9 FoEnEn HE
wqﬁmww@mmﬁm
H md 99 F T
Y AT S R AR S e
st R g faEes fed @
A BT W W
o & ST TE W R, TN A
i W= & o R4 A ¥ A

gl Ll

TR A H ETEE TR B SEEN
Fodiodn A # d 9E UES R
A4 @ e 4 v ¥ oA B
o T iy | THE] T
T 21 T §)
il Safety precawbions snd determining CCTV ToaieEn  FEN |

24




429

&

| camera locations. ad Sanea W R g E
Arditional informuation about Jollowing palnts 7 =il & G =5 T A
be given Fotodioda § st gfEw T HES
a, Safety precantions and monttoring mechanlsm. @ for £ 2
b, Details of CCUY/ rameras) provided and
monitoring iechanism of and reporting soructure.
e Coatral Roony and its opecarion.
d. Action taken on CCTV footages Inay e given.
o, Uses of Mobile App, If any.
¢ Any other action inthis© ard.
iv. Preparing SoP and display boards with Dos ol i it i i Few 2q
and Pon'ts, % a fagn g & FEE A

. _ et e Bidm 3R R % s

Additicnal nformaingd: gbout following points | o e e s ATE-UE &
he pipen: T 4 o W ¥ A ofR
4 Thetalls of Display Boards / Sign boards pravided § =S e @ wie TErgdRt S

along the Yatra Toukes
b, TFormulatica of S0F [ov Informatian
diszemination.

c. Any pther actlon in this regard

LI o | gd wEEn TP
v Rwr fewm d0S0N0
TER | g AR W RS B

iif} Demarcation of areas where activites
incompatible with coviconment prohibited
repulated.

Additional information abont following points
he given:

o, Effective demarcatiomn of restricted areq uleng the
Yitra trach

[1, Monitorirg mechamisn of oy pilgrmas Lonrist in
rasteicted OReeEs.

£ Provisions ef penaity egoinst
penity inmposed, If ony

d. Any other gotion in this rugerd.

viotgtors. Details of

jv) Source of funds to sustalp regulatety measures,

teaffic  menagement at suitable  loLabons,
compliance of environmental norme  including
Water Act, Alr Act, 5 E [F1 AL

Additianal fnformation about following poinis

be givew Sl @ WA w PR
a Status of budgekary provisions for waste 77y & o = ArfafE i T&E‘cﬁ”
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@

[ management, liquid wasté man=gement, raffic = e a4 0 WS- TeT wIAE
yogRagement, management &, tulesfequines ]

b. Any other action iy this rezard, a@ﬂ 2| G o= & A0 TF W |

il = o T AR

T e |
[ | v] impartlng awarensss and education ta towrlsts, E‘Jﬁ_ﬁf iﬁ%ﬁ'ﬂ’ oy e T A
ithabliants and opeCAOES, A THiGEOr o Tt erTE A
T

Additignal infarmation abowt following polnts
b VAL o8 ik T T SR wmE T
=rHq

g

o, Details  of  aworeness pmgmm,’acn'uir.rﬁ
undertaken. Photagraphs and deteils ef people

Bemefitted may be provided aifivi g =T G TE # o g 0 A
&t faereE § TogHaTEn T
b, Uss aflnudspeakmﬁrﬂn’sﬁﬂan'ﬂ. AT TE T &1 29 AT o

¢, ARy otfer ooiten i this regard.

ﬁﬁﬂﬁﬂﬁﬁﬁiﬁﬁﬁﬂ?ﬁi
aﬂﬁﬁﬁmﬁzﬁ#ﬂnﬁ
s o aErt mef S F Al
1m'€rﬁﬁwwmm
gqﬁﬁ-maﬁwﬁﬂﬁ
o

3. [ Discouraging use of food and products | T — % digrs Aned e
packaged in non-hipdegradable  packaging | Jfz® W& oyl # @9 fEEm ®

material, encourage wasie dlspusal  at | giefdi 0 S = v
designated plares and lavolve citlzen in

malntaining cleanliness and hyglene.

Additionai infermution about followlng points ET & TE B TR A
be given. S = g SNSRI B
r. Penalty fmposed against ges of Single Use of | wnd H WA Fo T & | TR R
Blgstic ftems, Detaifs of challar and fine coilected |y & wY—H e
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0

[ sy alse be given. TR S ey A
b, Drive for bannad plustic items undartakan, TR wEToe] AT o | =9 A
- Details of QR code based BOAS implemented and | gy & WA S0 SR I
bl plastic waste celfecten and routed for recpclM | e famM TR & g 5B
fr Yaird seuson HEE R FdTE
iﬂnynthwncﬂﬁnin;hlsregurd ﬁ“ _ ;iﬂﬁ % e

4 | Execte anl duly monitor the Action Flan, LT i gt Bk e
which may be revised pesodically. e e # <@ famTa WA

qam R FW A e WEA

gl'ﬂ".' T @ wener e A T
I
Set wp Waste Frocessing /Management Pl i i (i e T
facillsies Eor biodegradabie apd TN St qqﬁr&]:am'q?[ == 4 el
pindegradable waste at appropriaie locations. | = amfasr Fray # Wi A o2
using best practices on the subled. 2 T i W2 dre
Farenr TR ATl B EA B TN #
Alveaily covered in St No 2(3).
TR wsﬂ-j T 7 T ﬁﬁ?é 5
T+ Fagan — = g
Alicaate requisite fumls at Districk ang Grant | 557 fé_@ﬁ’%ﬁ P ek ikl
panchayat level for execuiicn of action plan | F@ AT 3§ WE AT FRE BT B
apder the final; supervisions of Chief Secretacy. i TE & F fage Rl 9@
wiEr @8 B P i fogen SR
o eIl ¥ AT e 5| |
Any Other information: o7 Borgotan o _SEr @
T R N w T § O
B e il iz B
e e e B T S e

WdA L,
mig@éﬁ

ﬁmﬁmﬁﬂﬁlﬁl
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i,
frem wdes famra st
TR —=Ee |

war #,
R e e,
Tarelm demgd, =T |

wim WY qfar /200324 femm 1A\ vy, 2023

fw— 7o geosfiodio # M Execution Application No 27/23 in O.A 561/2022
(M.ANo 54/2023 S99 O q T30 Of0q offe sftear 9 a9 &
e ¥ R B a8 aw #)

BT,

guvE Yge ua um wo 2360/ S—arar—-ogawer /2022-23  fRew
19=12-2023 BT W= UEY T @1 HE BN, fwd angw | IwEvs wEEw a8,
REVES @ U wHo— gandieddt s gmaio S Hio-183—600 4 2023 /1055 fBATE 28112023 @
g Wifaware, S ewave Wied, & W w9l § oEee § e @ ot @ R
i @ weEn /i ¥ aew o e O g Suoe oY WE o aten &
2l

e d Fad HU ¢ fE e ast & aftsae # o & dees
auE fmer gmr B o ver 2 Sea @ sfoRew gaw 4 de P R Mites
BT GO H ifeT—o1 uH -0z @1 Faiv o 8, wew ik @ wgen
¥ v g SERh @ wem ¥ dofioe W Huife wwamr w1 w0 & S
it @ e 60 B ATE & & 2|
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Action points

Action Taken

i) Limiting Number of vehicles, number of tourists
consistent with the carrying capacity of eco-
sensitive areas.

Additional information about following points be
given:

a. Available parking area for vehicles.

b. Process of pilgrims/tourists registration of

c. Any other action in this regard.

1. 1)Subject related to Tourism
department

ii} Restricting number of equine/mules consistent
with the carrying capacity of eco- sensitive area:
Additional information about following points be
given:

a. Nos of Mules /Equines registered and process of
registration.

b. Provisions of ear tagging and veterinary checkup.

¢. Mechanism of limiting the number of
mules/equines in yatra routes.

d. Compliance status of SOP issued by Animal
Husbandry Section, Government of Uttarakhand
vide ref. No, 775/%v-1/23/4{12)22 date 01.05.2023.
e. Disposal mechanism of carcass of dead
mule/equines mechanism and its monitoring.

f. Any other action in this regard.

As per the orders from the
administration we restricted the
number of mules to 1100 on
hemkund yatra route.

Also we have installed weighing
machines at our barrier . we provide
horse only after weighing the person.
This year 2023 we registered only
1200 horses on this yatra route.
Veterinary department have
provided 4 vets 2 for pulna padav 2
for ghangaria padav with all the
medicines for whole yatra season .
Rest of the subject is related to
veterinary department .

Review and plan infrastructure for:

ijWaste management

Solid Waste management is done by
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Add|tlonal informatlon about following points be
given:

a.Mos of toilets provided afong the Yatra routes
(temporaryor permanent) and their cleaning and
waste disposal mechanism.

b. Nos ofsewage treatment plants along tha Yatra
routes,

¢, Collection and disposal mechanism of dung
generated by mules/equines,

d. 50lld waste management along the Yatra routes
angt tracks.

a. Sagregation of plastic and oiher recyclable waste.
i Status of use of banned Single Use Plastic iems
monitoring mechanism of Solfd Waste
Managemeant.

g. Any other actlon in this regard.

ede bhyundar.

Total no of permanent tollets 17,
Temporary tollets 4, Cleaning is done
by ede biwundar, Underground plis
are buwilt for disposal.

There is no sewage rreatment plants
on the yatia route.

- For dung generated by mules 12

tfung pits are bullt along the yatra
route.

EDC bhyundar doas the solld waste
management along the yatra route
a5 wa have 50-60 sweepers as
employess for the collection and
segregation of solld waste , we have
installed a plastic waste cruzsher and
2 rottel crushing machines at

. ghangaria the base camp for valley of
- flowrers natlonal park and hemkund

sahib, zila panehayat Chameli have
also instatled a rompact machine at
pulna village .50 after collecting all
ihe garbage we transpert it to pulna
and then afier compaciing it we sell
it to legit recyclers.

M1} Fast disposal of dead mules and ofher measuras
far protection of flora and fauna. )
Additional information about following piints be
Riven:

a.Disposal mechanlsm of dead mulesfequines in
grder to ensute fast, safe and environment friendly
disposal.

b. Identification burial site [s} for disposal of dead
tulesfequines.

. Monltering mechanism of sach disposal of dead
mulesfequines.

d. In case of viglation, penalty provisions and
respansible authority for same. In case of penalty
impaosed, details may be ghven.

Disposal of dead mules is done as
soon as the owner completes the
insurance formalitles, within the day
itcelf nur sweepers take the dead
mule to remote location and bury it
praperly after sprinkling salt over the
body for fastening the decotmposition
process also spreading chemicals
around it to avoid wild animals and
tha smell, it is being Watched by our
supervisars on regular Intervals far 2
whlle, Since ade has been there from
2002 sp there was no violation in thiz
act. Estimated cost of disposal |3
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e. Estimated cost of disposal of dead mulesfequines
and Budpetary provisions for the same,
f. Any other action |n this regard,

around 300} it includes the labour
charges for digging and taking the
daad mule to remote location and
the salt and chemical used for the
decomposition . since we provide the
|abor and other things there is ne
such budeetary provision far this . we
also provide panchnama for the
insurance process , ede chairman
grarm Pradhan and sarpanch certlfles
tha death that helps the owner to gei
insurance,

i} Safety precautions and detesmining CCTV
camera locations.

Additicnal information about following paints ke
given:

a.Safety precautions and monitoring mechanism.
b. Details of CCTV/cameras/provided and
monltoring mechanlsm of and reporting structure.
¢. Control Room and its operation,

d. action taken on CCTV footage may be given,

. Usies of mobile app If any.

f. Any other action in this regard.

DOur office is sUrrounded with ety
and almost ALL the hotels at
ghangaria have cctv , police
deparkment uses it for help,

iv] Preparing SoP and display boards with DOS
and Don'ts.

Additional information about following peints be
given:

a.Detalls of Display Boards/ Slgn boards provided

_ aleng the Yatira routes.

b. Formulation of SOP for information
dizsermination.

c. Any other actlon in this regard.

we have installed 100+ display
boards along the yatra routs with
dos and don'is

I} Demarcation of areas where aciivities
incompatible with environment prohlbited/
regulated.

Additlonal informaticn about following points be
given:

: a.Fffectlve demarcation of restricted area along the
| ¥otra track. :

b. Monitoring mechanism of any pilgrams/ tourist in

subject related to forest departmant.
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restricted ameas,

£, Provisions of penalty against violators details of
penalty imposed if any

d. Any other action In this regard.

iv} Source of funds to sustain regulatory measures, | Our ngo is under forest department

traffic management at suitable locations, and its self sustained .

compliance of envirenmental norms inculding water | Our main source of Income ts

Act air act BE[Plact through the mules kandi and shops
Additanal infarmation about following points ke | and hotels . we have our batrlers that
ghven: regulate the traffle of horses and
a.5tatus of budgetary privisions for waste kandls and provide it ta pilgrims and
mariagement liguid waste managament traffic taurlsts at government rates. The
management etc mules/equines. rates included 100 rupees eco feas

b. Any other action in this regard. that our barrler employees collect

from the mule or kandi owners. That
it dotie only once in a day, that is the
source of our income. Through that
maney we arrange salary of our
sweepers and other employees. We
also use aur funds to make chards for
mules and dung pits and ther
renoyvations and cleanliness. We
bought chernicals for the liquid waste |
management of mules like QD 501t

helps 1o reduce the odour.
v} Impattlng awareness and education to tourlsts, | We have display boards everywhere
|nhabltants and operators. on the yatra route and we also show
Additional informatlon about follawing points be | documentary at our ghangaria office
ghen: to aware tourlsts about not polluting
a.Details of awareness program/activities the place and maintaining cleanliness
undertaken. Photographs and detalls of people . forest department don't permit
benefitted may be provided, loudspeakers inte the valley of
b. Use of loudspeakers for Do's & Don’s. flowers.

c. Any other actlon in this regard.

Discauraging use of foad and products packaged in | Subect related to forest depariment

non-biodegradable packing materal, encourage as we have no such power {0 impose
waste disposal at designated places and Invalve penalty on using such products into
cltizen in maintaining deanliness and hygiene. the valley of lowers or on the yatra
Additionad information about fellowing polnts ba rolte.

Biven: We conduct cleanlingss campaigns
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0
a.Penalty imposzed agalnst uses of single use of on different Intervals for awareness
plastic Iterns. Details of challan and fine collected among the tocals as well as the
may also be given. tourists.
b. Drive Far banned plastic [tems undertaksn. Every year we collect around S0tans
¢.Cratails of QR code hased DDRS implementad and | of solid waste throughout the yatra
tota] plastic waste collected and routed for recycling | route and s=end it to recycle plants.
in Yatra season.
d. any ather action in this regard.
4— | Execute and duly monltor the Action Plan, which Edc bhyndar have appointed
may he revised perindizaily. supervisars from village and alsa our
secretary from forest depariment
plays crucial role in monitoring the
vatra route’s cleanliness. .
7= | Set up waste processing fmanagement fadilities for | Edc bhyuendar have instalfed solid

biedegradaMe and non- Biodegradable waste at
apprapriate lacations, using bast practlees on the
subject.

Already covered in Sr.Ma.2{1}).

waste grinding machine and 2 bottle
trusher machines at ghangana with
the help of DFQ, NDER and one
compact machine facilities at pulna
with the help of zita panchayat
Charmoali.

Allocate requisite fund at District and Gram
Panchayat level for executions of action plan under
the final supervisions of chief secretary.

There is no role of gram panchayat
funds in thie our action plan edc
Bhyundar works with own funds and
with the help of zila panchayat

Any other information:-

EDC BHYUNDAR is a self sustalned
NGO works under forest departrment
and with the help of zila panchayat,
we wiork on s5olld wasts management
and our prierity is the cleanlingss and
management of the yatra routs
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FOAT 3M9H FEY T 3-10/2022 R 22/07/2023 & waes F ot
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a3

Safety precautions and determining CCTV
Camera

There are 65 cameras for city survelllance and
Kedarnath yatra route, which are at differant
locations . These locations were fixed by
respective police stations and concerned
officers.

a(3)()

Safety precautions and monitoring mechanism

All cameras are hanging at a safe height, Also
maost of these camaeras are covered under
CAMC. These cameras are belng monitored in
their respective police stations or chowkis
whichever is close,

A n)

Details of CCTV/cameras/provided and
monitored mechanism of and structura

Attached.

a(z)li)

Control room and its operation

Control room is located on the first floor of SP
office rudraprayag. On daily basls the operator
takes reports from the police stations and
chowkis about their cameras. if any camera is
not working then they inform CCTV incharge
and then CCTV incharge first checks the
condition physically or through video call. After
inspecting the problem he/she informs AMC
holder if any or informes to Inspector (P/T)
RPG,

Action taken on cctv footage may be given

Uses of mobile app, if any

Any other action in this regard

HHTAT: DETAILS OF CCTV CAMERA LOCATIONWISE,

e Sm0d0-57/2023
T et 11,2023
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i
Furi o
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e
LNQ. | DISTRICT NAME OF PS | NAME OF OPS | MNAME OF PLACE WHERE CCTV MAKE |
I CAMERA INSTALLED
1 |RUDRAPRAYAG |RUDRAPRAYAG MY RPG-01 CP PLUS
7 |RUDRAPRAYAG |RUDEAPRATAD GV RPG-02 CP PLUS
3 |RUDRAPRAYAG |RUDRAPRATYAG DAAT PUL D1 CPPRLUS |
4 |RUDRAPRATAG |RUDRAPRAYAG DAAT PLIL-02 CP PLUS |
5 |RUDRAPRAYAG |RUDRAPRAYAG |BELNI-OT CPPLUS |
t |RUDRAPRAYAG |RUDRAPRAYAG BELNI-02 CPPLUS |
7 |RUDRAPRAYAG |RUDRAPRAYAG KEDARNATH TIRAHA- 01 [cPPLUS
% |RUDRAPRATAG |RUDRAPRATAG REDARNATH TIRAHA: 02 CP PLUS
5 PRAYAG |RUDRAPRATAG KEDARNATH TIRAHA- 03 CPPLUS |
10 |RUDRAPRAYAG |RUDRAPRAYAG PWD TIRAHA- 01 CF PLUS
1] |RUDRAPRAYAG |RUDRAPRAYAG PWD TIRAHA- 02 CP PLUS
17 |RUDRAPRATAG |RUDRAPRATAG JEET ELEGTRONIGE-01 [CFFLUS |
! 11 |RUDRAPRAYAG |RUDRAPRAYAG JEET ELECTRONICS-02 CPPLUS
' 14 |RUDRAFRAYAG |RUDRAPRATAS WMAIN MARKET -01 CPPLUS |
‘ 15 |RUDRAFRAYAG |RUDRAPRAYAG [GHOLTEER HALR] GHOLTEER-01 PLUS
16 |PUCRAPRAYAG |RUDRAPRAYAD |GHOLTEER |ERADKT GROLTEER-02 CPPALUS |
17 |RUCRAPRAYAG |RUDRAPRAYAG |JRWARI BYPASS [BARRIER JAWARI BYPASS-01 CF PLUS
18 |RUDRAPRAYAG |R JAWARI BYPASS |BARRER JAVARI BYPASS-02 CF PLUS
16 |RUDRAPRAYAG |AGASTYAMUNI AGI THANA GATE-D1 CF PLUS
20 |RUDRAPRAYTAL |AGASTYAMUNI ACH THANA GATE-OZ CPPLUS
31 |RUDRAPRAYAG [AGASTYAMUINI NEAR SEI-01 CRPLUS
37 |RUDRAPRAYAG [AGASTTAMJIN MAIN MARKET-01 CP PLUS
I 33 |RJORAPRAYAG |AGASTYAMUN WA MARKE 1-02 EP‘FET.E“‘I
54 |RUDRAPRAYAG |ABASTYAMUNI N FURNITURE-01 GPPLUS
55, |RUDRAPRAYAG |AGASTYAMUNI SAJAN FURNITURE-02 CPPLUS |
26 |RUDRAFRATAG |AGAST TAMUNI PURANA DEVALPUR TIRAHA-G1 CPPLUE |
77 |RUCRAPHAYAG |AGASTYAMUN FURANA DEVALPUR TIRAHA-DZ GP PLUS
78 |RUDRAPRAYAG [AGASTYAMUNI [TILWARA CHAURI TILWARA SUMARI TIRAHA-GT |DAHUA
79 |FJORAPRAYAG |[AGASTYAMUNI [TILWARA  [CHAUKITIL A DARUA
(AGASTTAMURNT | TILVWARA CHALF TILVWARA NEAR DAHUA
UTTARAKHAND GRAMIN SANK-D1 ;
1 [RGASTYAMUNI | TILWARA CHAURI TILVUARA NEAR DAHUA |
UTTARAKHAND GRAMIN BANK-02
37 |FUCRAPRATAG |AGASTYAMUNI [JAKHOL m@mﬁht CP PLUS
33 |RUDRAPRAYAG |AGASTYAMUNI [JAKHOL AVALT TIRAHA NAIN MARKE | -02 iGPP‘I.UE
34 |RUDRAPRAYAG |AGASTYAMUNI |TILWARA CHAURI TILYWARA ROAD SAFETY-01 |DAHUA
35 [FUDRAPRAYAG |[AGASTYAMUNI [TILWARA CAAURI TILVUARA ROAD SAFET 02 |DAHUA
36 |RUDRAPRAYAG TAGASTYAMUN [JAKHOLI CHAUK] JARHOL] ROAD SAFETY-01  |GP PLUS |
17 |RUDRAPRATAG |AGASTYAMUNI [JAKHOU CHAUK] JARHOL HOAD SAFETY-02  |GF PLUS
I-
3z |RUDRAPRATAG |GUPTKASHI THANA GATE-D1 CF PLUS
30 |RUDRAPRATAG |GUP TRASH| MAIN MARKET-01 FBELOE |
40 |RUDRAPRATAG |CUPTRAGHI MAIN MARKET-02 CFPLUS |
x
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; 41 |RUDRAPRAYAG [GUPTKASHI |NEAR SBIHI1 [CPFLOE |
47 |RUDRAPRAYAG |G Hi [CARIGONDI TIRAHA 01 TF PLUS
43 |RUORAPRATAG |GUPTRASHI LAMGONDI TIRAHA 02 CPPLUS
13 |RUDRAPRATAG (GUPTRASHI NEAR GMVN GATE-T ICF PLUS
| a5 Inunmmms GUFTRASHI UPPER MARKET-01 [CPPLUS
16 |RUDRAPRATAG |[GUPTRABHI  |PHATA CHAUKI PHATA CGATE-O1 CPPLUS |
47 |RUDBAPRAVAG [GUPTHASHI  |PHATA CHAUKTPHATA MATN MARKETOT  [CPPLUE |
48 |RUDRAPRAYAG |GUPTKASHI  [PHATA EHAuutmammgpﬂus
49 |RUDRAPRAYAG |SOMFRAYAG  |GAURIKUND CHAUKI GAURIKUND BUS STANC-01 |CP PLU
50 |RUDRAPRAYAG |SONPRAYAG |GAURIKUND  |CHAUKIGAURIKKUND DAHUA
_ GODHAPADAN-01
51 |RUDRAFRATAG |SUNFRAYAG |GAURIKUND CHALKI GAURIKRUND [CEFLUS
&t o 8 GODHAPADAW-02 i,
527 |RUDRAPRATAG |SONPRAYAG |KEDARNATH KEDARNATH TEMFLE CF PLUS
53 |RUDRAPRAYAG |SONPRAYAG |KEDARNATH  |KEDARNATH TEMFLE CF PLUS
54 |RUDRAPRAYAG |[SONPRAYAG |KEDARNATH KEDARNATH TEMPLE CFPLUS |
55 |RUDRAPRAYAG |SONPRAYAG |KEDARNATH KEDARMNATH TEMPLE CF PLUS
| 55 |[RUDRAFRATAG |SUNPRAYAG |REDARNATH REDARNATH TEMPLE CF PLUS
=7 |RUDRPRAYAG |RUDRPRATAG |JAVWARI BYFASS |JAVWARI BY PASS ANPR CF PLUS
58 |RUDRPRAYAG |RUDRPRATAG [JAVARI BYPASS |JAVARI BY PASS ANPR CF PLUS
50 |RUDRPRATAG |RUDRPRAYAG |GHOLTEER GHOLTEER ANFR CP PLUS
50 |RUDRPRAYAG |RUDRPRAYAG |GHOLTEER GHOLTEER ANFR CF PLUS
51 |RUDRPRAYAG |RUDRAPRAYAG [JAKHOLI MANNT ANPR CPPLUS |
57 |RUDRPRATAG |RUDRAPRATAG |JAKHOL] MAMHT ANFR CPPLUS |
53 |RUDRPRAYAG |UKHIMATH UKHIMATH ANPR CF PLUS
54 |RUDRPRAYAG |UKHIMATH LUKHINATH ANPR CF PLUS
o>
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G-MAX IT SERVICES

amabeddimg T indo lved,,,
Bef Mo, : GMANAIMUI0331213/01
To Date; 13-12-2023
The Additional District Magistrate,
Rudraprayag,
Uttrakhand.

Subject: - Submission of response against letter no. 520/33-11/ (2023-2024) dated 13-12-2023.

Respected Sir,

Kindhy refer to your letter menticned in the subject through which the chair has sought the detail
clarification on implementatlon of various services as per our sCOpe mentioned in the letter as
directed by Administration time to time . It is pertinent to mention that we are implementing
various IT/ITES services at Shree Kedarnath Dham. The pilgimage for the year 2023 has
culminated on 15" of November 2023 which started on 22 of april 2023, The response Lo your
letter no 520/233-11/ (2023-2024) dated 13-12-2023 is detalled scope wise below: -

1. Digitization/REGISTRATION OF SERVICE PROVIDERS AND PONIES through online portal
At shree Kedarnath yatra, It is the Scope of Zila panchayat Rudraprayag toregistervarious
Service providers as per the laid SOP. As desired by the Administration we have done
digital registration of Service providers and Pony/Pony Hawker with their credentials like
Photograph, Personal details, Address Details and Medical records of ponles. After
registration we have issued a RFID basad Smart card to registered and authenticated Pony
hawker and pony owners in-order to make a secure and tamper proof system. A RFID tag
iz aleo placed on the registered ponies plying on the holy track of Shree Kedarnath Ji for
real time tracking. All these cradentials are uploaded to an online portal and one can
Jecess It on URL www kedar.gmaxconnect.com Using Authentication login 1D and
password for real time analysis. The detail of the registration for yatra session 2023 is
shown below.,

Corporate Ofice: - 58-A Small Plot, Mear Duadha Dhar Temple, Gandhi Nagar, Jamm
Ereail: infodiumazconnest com or visi s (il W gmaxcennest.com
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W -;?!H:::I:rrel:: com enbedcing (T inka Jraieg

2. INSTALLATION OF CCTV SURVEILLANCE

he desired by the Administration a CCTV curveillance system b installed using @ securad
wireless network. & total rumber of 16 PTL cameras and 11 static cameras are instalied
during this yaira period. 48 hours power Backup should be ensured at all points. High end
Metwork video Records are instalied with recording Backup of all the [P cameras. The
Scress of thete CAMEras Was given to Police Control Room Senprayak District HQL SEOC,
Commissioner Secretary Office Dehradun and Police Control Room, Dehradun. As per the
direction of Administration, 3 survelllance using static cameras at b dumping sites weré
provistoned axtending DDMA's Local wireless intranet for insuring a vigll for hetter waste
management enroute chree kedamath route 5t Waste dumping sites.
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AL MENCORRCE S0 ermbedaing (7 inte hes...

3, SETTINGUP OF CONTROL ROOM

As per the direction of Administration two eontrel FoOMS ONE at Sonprayag and another
5t DOMA office DHQ are astablished. Access of all the cameras Bnroute Were provisioned
to both control ronms. Apart from these, the live feed access of these surveillance system
is also provisioned to the Office of District Magistrate, Office of the superintendent of
Police, Rudraprayag, and office of the chief development officer for real time anatysis on
yatra route. |t is pertinent to mention that administration, Rudraprayag gives directions
to all the stakeholders at Yatra route on real time through this system.

4. INSTALLATION OF IP BASED PA SYSTEM
as per the direction of Administration an IP based PA system is installed. A total no. of 20
S|P Speakers was instalied and maintained. Access of these 5IP speakers i provided to the
Police Control Room Sonprayag. police Control Room Kedamath, DO and Yatra Control
Room Sonprayag. This SIP based communication system IS being used by the Office of the
DOMA, Rudraprayag to convey messages and is a part of disaster mitigation and
management system.

5. Mobile App for Ponies Health Chackup

As per the direction of Administration weh portal based mobile app id developed for
medical chackups and blocking/deblocking of service providers as per the Laid SOP. The
ceess of this mobile app has been given to all the doctors from animal and husbandry
department for routine checkup of mules plying at chree Kedarnath Dham making them
toupload the real time infermation of regular haath checkup of penlas plying on the track.
All the sectar magistrate and executives from yatra management force were also given
access to use this mobile app. Provision for maintaining the FIR agalnst the person
violating the SPCA norms were also Deing managed through this App.

A Snapshot of health record through this mobile app Is given below below.

S

Corporate Office: - 68-A Small Plal, Mear Dudha Dharl Temple, Oendhi Nagar, Janmu

}
: - |
Emuplzﬂﬂnﬁmugmmwuﬁhm@m.mamﬂﬂm - ¥ __.ﬂf"ll
_ = |
{-""-. o b \}a
| i;:'é-

F T =T
Tmn Toemrg fiesr?
85 P



490

v G-MAX IT SERVICES

W AR AL IT v v,

List ef edicsl Spndbacks foraguid

Ty iy v OIS

Litatld burmier Geamud cardll ke wasady ey Lk sl Dinchai (= o] Fesact il RaHE

Pd oad Rl Srra ormd Wa 0357 P e HEw 7 - o & A
Lok Lo ka L] el L] iR Pl or Hew 8P s o 8 0
Lot Gocd ki rormal Fipeesd L 51 P W T s ® 10
[T el Gl A barrd Hamanl Hiz 053 Pl i T « T &k B
Lk Gard LT farral ot Ha 4 A o M DR s o & 1
[ T WA Haral il N (38 Ao My D0 « & & N0
hLC A e = Mores | fiaTrd. L") 415 Al m MmO 4 0O B N
LT Geal L Al HixvRdl n A an Ny 0 s @ & &
R Gaed L Hampt Lt W T e i e B + o & 0
(] G K L W G A o bl s E & B
Virrion Baide Sl rora ition AeandilepTy Taw Al i ge [T Fridac st icike

Regards

Rohit Singh Samb

Director
G-MIAK IT SERVICES

e SRR

Carporate Offioe: - 68-4 Small Plot, Mear Dudha Dhiri Temple, Cianvdhi Magar, Jammu 150004
Emﬂ:mmﬂnmmmﬂmmwammmmm

b T A8 LT
86



RE=— = = = M haladhl Lo SNE 1Y

491

g e e Wi ST
SIS UOT TWia, SEET

sitrmer ¢ oot 9 GFWT Exccutive Application NO. 27/2023 in OuA. No. 561/2022
mnﬂsmmﬁmwmmu s B T 3 fve fargelt e s R

I
m e wwta e witpgfe
T wwt
e e T, e A e dad A
{f}mmWM}mmmmmwmmw eyt wirere
agfime Proe oF

@ T A e e i was 9wl

TR @
(3} awﬁfﬂr T el H’J‘GT“H]

) [ ol ot weral oY ohw e I, g [Ee

W |

7
211
g
H
ke
gﬂr
fﬁ%

&

!
P
14

A 4
&
2439

]
¥
i
|
7

6} |[=fem oy a7a gedmor 4na w1 A, gom & T WIEERG BT e
A | EUTAE  (Jdem dra ey @1 T dr f veiEm o

L ey = =i}
o ey n.-.%, { el b SR @_’,—f

=T ] R
; Toren Fremrer iferemT
87 SEUAE




: T e W wiirgfrr
Gl W, uEm s udEee agee| W, ge i L E CEE R
fme= w @ fig TS fara e |
e i & e e
ekl ko s e e ﬂﬁl‘gﬂqﬁﬁ?ﬁﬁm
Eﬁ?ﬂﬂ!ﬂﬁw1 T *mijﬂanﬂ;uﬁfwmqui

Fafea wet v ao= P o #)

o Wy /A @ o6 e d
Pl =)

TN B0 94 Flene/ gea oy reie|
uftresrd o FremrED 4§ o 5 ot §)

TR O A W 49 W WTEET
gud fav fasmn wikrd ) sme Ty
WA & A W R e oy |

AT T B

T meAl/ A ® FIOET o g
wT Aty g T aondr wrer |

A gl
eprIier & T T o ol €

W T g Rl W GaN &

JEline WA, oed G e

AR W, W/ WS W i gevEa

o o gwem wraEE o Rali)

3

1)

E;;’He;ﬂﬁqﬁﬁrmﬁtm‘mﬂﬁ
gHA

T T e s SR
& fE ) R |

EEG

L HetH

W 1 T WIaEE 8 B | ara a0 (vl o ewn
lgu Rren v @ Prergem @ R o #9

FRAgLicr

ErE

fiws o Waow el @ guan Sl
sfgm WMt W aEfETEEa el

M—arafsidas oY & oy aufie

e/ TR ey v |

W 78|

_] Jed - U:]_; FRIEEE N

e "% sitmm

- ok TR

e T s

Feaaan

88



o

o

|l |

%:T'P J LRIy

{_Ii‘:gu;m

89



494

il

=t L

"7'||::'

i

90



495

A
([ o o e o
LU

91

=T r% S{EEAE
B

3

-
(¢



496

& «
apeg eta S o Taerer arfEradl

92



497

riksired . Uptarakhand 24847, Indla

5\

i
-
Loy I e

ALy

RN, India )
Gaurikund, Uttarakhand 246471, Indle

f _ ren iy sffErEmn

e FaTEd FETTT

93



S AT

I foUe Siiaad

94

ST



—
s
oot

F L]

95

499

EoPE Map CameTa

d GRAT +0% a0

& GPE Map Camara !

e TpTE it
pm-ye LB



500

Rreprd AT

(=

96



501

big

s

~ = EIGPS Map Camera

97



— '[::"'-.l,fr_"tl:""\ I‘lb—--lt}' ]

502
|| wrafed TR gErd FEna ||
qEim |08/ FONoRERAR S 202304 fareyin y L. fawrmae, 2023
T #,
e Farr arferTdl HEIG,

wEAdr |

fama— 0 TepaioSto ® T Execution Application No. 2712023 in O.A. No. 56/2022
(M.A. No. 56/023 59! virgn wadl giaa SE ghedr ¥ 3 & wwE H)

Wﬁmmwwm.mﬂﬁmma%ﬁm
782/ 33—11/ (2022-23) TR0 122023 B GeH wEW W F FW T T F S A
o weoehedio # S Execution Application No. 2772023 in O.A. No. 56/2022 (M.A. Ne
5ﬁmz3ﬁaﬁa&ﬂmwﬂqﬁﬂaﬁ$aﬁmamﬁmﬂﬁmﬁwﬁﬁﬁﬁ?m$
W H A mw#ﬁmﬂwww&ﬁmﬁ'ﬂmmﬂ —

Fou] e e |
—7) | iReview and Plan inirastructure for.
\Waste Management Additional

infarmation about following points be given:
f. Mm.mmmwﬁ:ﬁwaﬁﬁmﬂﬁmw*%ﬁ
along the yatra routes (fempaorary PEIE@IEIEE! Eﬁiﬁ'ﬁﬂmﬁﬂﬁ?ﬁﬁiﬂm H 8
or permanant) and their cleaning | gorary W § TR sewwE  dee  HEE
and waste disposal mechanism. | yiorfdes g aReTdl  SETEE /T v
frl 2 2
: Mos, of sewage treatment mmﬁmwmﬂﬁwm
plants along the Yatra routes. ] sewagt treatment  plants  THOEIOE0 T i
1

FowToTE T
h. Collection and disposal M/a
mechanism of dung generated by
| mulesiequines

. Bolid waste manement mmmmmmﬂmﬁ
along the Yatra routes and tracks. | ma & e Y W faq @ wifet ¥ $ERYD

| Segregation of plastic and | T ¥
other recyclable waste. A /odfeT T W FRT TEA T A

f. Status of use of ed R TEEd
. otd ban I [ ' '
L ned single FarT BT R I wIRes

BTG 98 4 i




503

Monitoring mechanism of Solid Wmmmﬂmﬂﬁ—fﬁ#ﬂﬁ

Waste Management. sty v A et 8g of LipaH
te/ugfme  wies e R T g W
T&mwmmﬂrmﬁmm
i

K. Any other action in this -

regard.

Discouraging use of food and
products packaged in non-
biodegradable pachaging
material, encourage  wasts
disposal at designated places
and involve citizen in maintaining
cleanliness and hygiene.
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521 () recykal
Letter No: RT-PN-KEDARNATH_4.0
20 September 2023

Ta,
District Maglstrata,
Uknimath, Uttarakhand.

Subject: Requast for allctment of 3 MBFs in Rudraprayag.
Respectad Sir,

In reference to our discussions and pursuant to clause 1@ and 4B of the MOU signed
between District Administration Rudraprayag (Govt of Uttarakhand ) and Rapidue
Technologies Private Limited [Hereinafter referred as '‘Recykal’), we request you e
allot 2 MRF= and 1 Processing Center as mentioned below to Recykal:

No | Mame of Center Location Current Management
Agency (as of July
2023)
1 Kedomath Shrine | Near Kedarnath Temple | Kedarnath Shrine Center
MRF pperated by Nogar
Fanchayat
2 Triyuginarayan Read | Triyuginarayan Road sulabh International
MAF center
3 sonprayog Center | Sonprayag Parking Recykal (Rapidue
Technologles Pt Ltd.)

The said MRF will be operated under the SOPs, developed by Recykal till the validity
of MOU merntiened above and on-ground operations will be carried out by the Nagar
Panchayat Appointed waste managemeant agency.

The proposed operations and work taken up by Recykal in this regard will come at
NO additional cost to the Rudraprayag administration.

Recykal assures transparent execution of the SOP with visibility of material
movemnent to registered recyclers.

Thanking you,

o Tema st

BEUER

&
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{)recykal

vaurs sincarely,

Requested by
A
%;) Rohit Joshi
Designation: Manager - Recykal [Rapidue Technologies Private Limited]

Lacation: Dehradun, Uttarakhand
M‘ﬂi;? 1. 897, E:ibll

Wa hereby approve the reguest given above:

¥edarnath Shnne ME,F, "Tﬁ!.]vjinm-mj'nh Ksad MEF }
f;rﬁnp‘rﬂﬂﬁa ceriet, MRF art ﬂ,_uﬁl-t‘:ﬂ o
Rapidue. “Techwlqis Pt i for epehy undey
SoP —frv  berel maraqement o wase clomeg Maha.

Designation: SDM, Ukhimath
Location: Rudraprayag, Uttara
Date: __S:1-04- D=1

-
o8\
Remarks: 7"’ T
o
il .
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ANNEXURE-3


Qq_a matter of

Execution Application No, 27 of 2023

Shishkant Purahit Versus State of Uttrakhand &ors.
in

0.A. 561 of 2022 Utvashi Sobhana Kachari Versus Union of India & Ors.
In compliance of order dated 12.10.2023 pased by Hon'ble NGT

| Action Points

Action Taken Gangourl Yatra marg Action Taken Yamunodri yatra marg

- Uimiting Nuber of vehical and type of
vehical number of tourists consistent with
the carrying capacity of eco-sensitive
Areas.

Additianal information about following points be

given :
a. Available parking area for vehical.
b. Process of registration of plligrism/tourist.

c. Any other action in this regard,

“qfers TRarT el g e i 200 at;ﬁamﬁ'ﬁr_ﬂmﬂﬂ_nfmﬁﬁqﬁmﬂmﬁmﬂh
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ey e A TS Rl B i A T e ) ol ey w6 o
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qz'n:aﬁ':m#mﬂmmmmgﬁmﬂﬂﬁmmmﬁtmﬁm#ﬂﬂﬁﬁﬁﬁmﬂﬁmmﬂh

i Festricting number of equine/mules consistent
with the carrying caparity of ecosensitive area:

Additional information about following points be
given:

a. Mos. Mules/Equines registered and process of
regisiration

b, Provisions of ear tagging and veterinary
checkup.

¢, Mechanism of limiting the numher af mules
fequines in Yatra routes.
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Compliance status of SOP issued by Animal
Hushandry Section, Governmeant of
Uttarakhand vide ref. Mo,

175/%v1/23/4(12)22 dated 01.05.2023.

Disposal mechanism of carcass of dead mule
Jequines and its monitoring mechanism.

Any ather action in this regard.,
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Additional Information about following points be
given:

—

Review and plan infrastructure for:

Waste management.

Mos. of teillets provided along the Yatra
routes {temporary or permanent) and their
cleaning and waste disposal mechanism.

tios of sewage treatment plants along the
Yaira rouies,
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d.

8.
Wwasie,

Collection ang disposal me

Solid Waste managemeant along the Yatra
routes and tracks,

Segregation of plastic and other recyclable

Status of use of banned Singls Use Plastic

items.

Manitoring mechanism of Sodd Waste
Management.

Any other action in this regard.
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Fast dispossl of dead mules and other
measures for protection of flara and fauna.

Additinnal infarmation about following points be
given:

Disposal mechanism of dead mulesfequines in
order lo enswre fast, safe and environmaent

friendly disposal.

Identification burial sive{s) for dispesal of dead
miulesfaguines,
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Monitoring mechanism of such di
dead mules/equines. =

In case of violation, penalty provisions and
responsible authority for the same., In case of
penalty imposed details may he ghion,

Estimated cost of disposal of dead
mules/equines and Budgetary provisions for
the same,
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8
iii. Safety precautions and determining CCTV

Any other action in this regard.

camera locations.

Additional information about following points be

givent

a, Safety precautions and monrtaring mechanism,

b Details of CCTV/cameras/ provided and
monitgring mechanism of and reporting

structure.

¢. Control Room and its aperation and
d. Action taken on CCT footages may be given,
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928

e, Uszesof Mabile App, if any

f. Any otheraction in this regard.
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tv. Prepaning SoF and display boards with Dos and

Don'ts.

Additional information about following points be

BV

a. Detalls of Display Boards / Sign boards provided
along the Yatra routes.

b, Fermulation of SOP for information

dizsemination,

¢ Any other action in this regard.
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iy Demarcation of areas whera activities
incompatible with emdrgnment are prohibited
J regulated,

Additional information about following paints be

giwin:

a, Effective demarcation of restrictad
thie Yatra track.

k. Monitoring mechanism of any pilgrmas Sourist
im restricied arcas,

e Provisions of penalty against violators. Datails
of penalty imposed,if any,

area slong
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. Any other action in this regard.
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v} Source of funds to sustain regulatory measures,
traffic management at suitable locations,
compliance of environmental norms including
Water Act, Alr Act, & E [PlAct,

Additional information about following points be

Eiven:

a. Status of budgetary provisions for waste
management, lquid waste management ,
traffic management,mules/equines
management etc.

b. Any other action in this regard.
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Imparting awareness and education to tourists,
inhabitants and operators.

Additional information about following points be

giver:

a. Detalls of awarenass program factivities
undertaken. Photographs and details of
peaple benefitted may be provided.

b, Usa of loudspeakers for Do's & Don'ts.

¢, Any other actian is this réga rd.
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" [3. Discouraging use of food and product packaged
in nan-hiodegradable packaging material,
encourage waste disposal at designated places
and involve citizen in mailntaining cleanliness
and hygiene.
Additional information about followingpeints be
Elven:
a. Penalty imposed against uses of SingleUse of
Plastic Items.
Details of challanand fine collected may also be
giver.
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which may be revised periodically.
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hiadegradable and
non-

hhfegradahla Waste at appropriate locations,

UsIng best Practices on the subject,

Already Covered in S5r. Ng, 20i).

6. Allocate requisite funds at District and Gram
Panchayat level for axecution of action plan
under the final; supervisions of Chief Secratary.
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7. Any Other information:
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533 -

In the matter of

Execution Application No, 27 of 2003

Shighikant Purohit versus State of Uttarskhand & Ors.

In

0O.A, 561 of 2072 Urvash Sobhana Kachar versus Union of India & Ors,

In Compliance of order dated 12.10.2023 passed by the Hon'ble MGT, F:
Action Paints Action Takes

Shri Yamunotri Yatra Route | Shri Gangotri Yatra Route

il

| 1. Status of Action Plan,

Limiting Number of Viehicles
and wpe of wehices,
niurmier af tauriste
consistent with the. carrying
capedty of eco-tonsitvs
araas

-HA- “HA-

Additional _ information
about following polnts be

2. Avallable parking area for
vehigles.

Approximately  20-250 WVahicles at
Jankicharti

Approximately  250-300
Vehicles at Gangotri,

b, Process of registration of
pilgrims, tourises,

Uttarakhand tourism department developed 3 online Toures safaty
mansgement  systemn  [TSM5]  te  reglstration/verification  of
toartst/pilgrims,

In which a singfe/familyftour oparator ean register themselves pr
fellew passenger before yatra,

In process of reglstration every tourist/pilgrim have to provide basic
Irfermation such as name, age, addrass, dates of travel and mode of
transportation along with vehicla number i available ako sadhar card
of avery traveller,

To  werify  the wyatd  tourism depariment  setup 04
registration/verification counter at Barkot and fankichatti for
yamnotri-Dham end at Hina and Gangotri for Gangoinl Dham. In these
werification counter avery yatri have to show the registration done for
the yatra, By this method administration get updated record of
ivenyday moment of yatri as well as vehicles,

. Any other sction In this

__regard,

| help and basic assistante to yatries.

Teurisn department deputed 38 yatrl mitra in both dham to provide

han)
District Tourism Dewelopmeant Cfficer,
Littarkashi,
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| i 30 g e |
i W0y 2003 fom: Rl 202
A #,
qfer sy
el |
HETT,

AT W FAED T 002,/ 2028 /201 (M0 e o) R R
15, 2023 W W UEW W @ G HE o 1@, o0 T BRE Wi # uifte @
Execution Application No. 27/2023 in OfA. T3S HIL 561,/2022 (M.A, S4/2023), THE T
mmﬁmqﬁmaﬁm?ﬁamwmaﬁwmﬂ#mfmﬁnm#mmﬁgﬁ
T Eer v weee & weiE aEe evaer avd Wl Beas 2

m?ﬂﬁﬁiﬁﬁﬁwmﬁmwmmﬂﬁﬁﬂﬂqwm#

i #-

Safery Precauticns And THERE ARE 14 NO'S CCTV CAMERA INSTALLED IN SHRI
Determining Ty Camiera GANGOTRI DHAM AND 22 NO'S CCTV CAMERA INSTALLED IN
Lawcation, DF JANKICHATTI & SHREI YAMUBOTRI DHARM AREAS [N VIDW

CHARDHAM YATRA SEASOM THROUGH DISTRICT ADMIN,
UTTARKASH,

Safety Precautions And monitoring
mechanisme

ALL CAMERAS ARE HANGING AT A SAFE HEIGHT. ALL COTV
CAMERA ARE COVERD UNDER AMC TILL YATRA SEASON.
THESE CAMERA'S ARE BEING MOMITORED IN  THEIR
RESPECTIVE MEAREST POUCE STATION'S! CIFFICERS.

—

Details OF €ctv Cameras Provided
And Maonitoring Meachanism OF And
Reparting Structure

Attached

Control Room and its operation

DURING CHARDMARA YATRA SEASON COTY CONTADL ROOM IS
LOCATED OF GANGOTRI AND OP JANKICHATTI CONTROL
ROOM MONITORED CCTV CAMERA. IF ANY BREAKDOWN [N
CCTV CAMERA INFORMED CONCERNING FIRM IMMEDIATELY
THROUGH PHONE/WHATSAPP GROUF AND LETTERS.

ACTICIN TAKEN  ON CCTv
FOOTAGES MAY BE GIVEN,

YES

WSES OF MOBILE APP, IF ANY

]

ANY OTHER ACTION IN THIS
REGARD

ALL THESE CAMERA'S LIVE VIEW 24X7 HOURS [N BOTH
CONTROL ROOM DURING CHARDHAM YATRA SEASQN AND
ALSC DISTRICT CONTROL ROOM,DISTRICT OFFICER OFFICE. S0
INFORMED TO COMCERMNING INSTALLATION/AMC FIAM TIME
TO TIME PROPERLY AS THROMIGH PHONEWHATSARP GROLP
AMD LETTERS.

Her— Tl |
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SHRI GANGOTRI DHAM 0539«1@:

S.MOL | MUMEBER OF CAMERA | LATITUDRE | LONGITUDE LOCATION [T {
T 1 30.994683) 78940325 WALP PARKING
2 1 30004565 7R.040D87]  MANDIR GAL) BADA PATHAR Fu'-ILL
3 1: IA9d462 ) TE9409213 MIAIN GATE-1 -
i 1 J0G04453)  TEO40938 AT GATE=2 g’hl'm“"
5 4 30,0945 TRO41ZES MANDIR PARISAR G-r'l"f. .
B 1 30994655 FE.O41E5 HELIFALY
7 i 35.99-119_4 TE.941075 SHAN GHAT-1
i) i 3004304  TRA41075 ShAN GHAT-3
G 1 30004235 7040864 SMAN GHAT-3 )
10 1 554336 TE.O4DEG SHAN GHAT-A
11 1 30853783  TE.940406 RIVER BREIDGE
12 1 30593762 TE940837 FIVER FRONMT WIEW
13 1 30994683 7B.9403215 RLANDIR MAIN GALl
TOTAL 14 .
SHAI YAMUNOTRI DHARM CAMERA
5.M0. | NUMBER OF CAMERA | LATITUDE | LOMGITUDE LEOCATION 1 ypra
1 1l 3099965 FEA6251] HAMLUMAN RMANDR YARMNOTRI
s 1 3ronoy FEA6271  YAMMNOTRI MANDIRE PARISAR
3 1 30,9585 TEAG2T YiEAMNOTED RIVER BRDIGE
| 1l 30.5559455 TRAG2TT shlak GHAT
5 2| znsoosza|  7R.480s3 BHAIRAY TEMPLE of
a1 1] 305E4534| 7448201 Ran TERAPLE -
7 1| 305EETOS|  TRAS345H BHARELl GAATH ‘}' K Eht'ﬂ
B 3] 30.2E011 7EB.4415835 FTANRICHATTI
g 1| 30.9BD45 78.44233 DANDI KAMDI ,MARS
10 I ISE077 TBA49261 PREPAID COUMTER
i1 2l zoe7s34 TEA3207|  MAIN PARKING JANEL CHATTI
12 2| 3ns103 783308 = PALMGAAD
13 2| I0.85076E1 JB.2183% DOBATA
14 1} 30553783 72940496 SYANCHATTI
15 2 30.62982 78,3332 DHARSHLU BARD
TOTAL i 4
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FO T R o giear T & @ we o

- SIS WEI-1683 / 21~THAL / 2021~22 PP o7 frerew 2003
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ﬁmm$amﬁmﬁm—z{v}ﬂﬁ?ﬁﬂ1ﬁﬂmﬂmﬂﬂﬂ5ﬁ$
wotand il ™ it oen § B aew it 2

Action points. Action Taken
L. Review and plan infrastructure for
(v} Imparling awareness and LRI e S L e gp—
educalion to toursts, inhabitanis 2 _
cand i GEEREI R i e D

Additional information about TEN @ e ey e sfeed
d. Detzlls of awareness |
programiactivities undertaken, | T (GBS & B T Ievwnh @ e |
Photographs and details of T e o et Sowmosin
people banefitied may be ; v
Seided aoEtodtod  AfEErer oEpdosmeoTen W
HE YT TRER UY Sre-mw § gy
b. Usze of loudspeakers for Do's & i
s lﬁmﬂrﬂfuﬁﬁ—uwﬁmrﬁamﬁerﬂ
|Hﬁmgﬁrqumaﬂuﬁmﬁqnm
' lﬂﬁmrr =aEl T FEEE wemmE dees
| T it 8

S IR ST T 8 € R e g e
e

£, Any other action is this regand

FeRE T T,
WETETET |

Ei\nesi b e phcin g 3641007 @ reg i dogs
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TETIE |
am #H
TeremiensT,
AT EnT |
B 37 faenfeer, TEwE |

dmr- 121) /Tomo-fafie anve 0 /2029 farmtan iR, 2023
- o Tt giE e § A T exection
D.4, WEEA WEm- 561,/2022 (MA. Ne. 54 / 202

m@aﬁﬂmaﬂﬁmﬂ]

Application Mo, 27/2023in
5) wde AT

HETE,

aﬂﬁhﬂﬁmﬁmﬂﬂmuﬁ?ﬂﬁﬁmﬁm
1883 /21— AL / 20a1—22 w07 TERmR2083 1 T WET W @ Gl
Preril TS WY P dd & T wEE- Wﬂg’mﬂﬁnfﬁu—ma—ﬂunf
2023 /1055 TEAT 2B.11,2023 & §TT 0 e wiee wfErareT 3 AT YR Execution
Aoplication No, 37/2023 In 0.4, ST HEAT— 561/ 2022 (M.a. No. 54 /2023) WHH Tl
ﬁmﬂaﬂmqﬁmﬁaﬁmaﬁzﬁrqmﬂmﬁﬁﬁﬁm ov B9 /T
mﬂmﬁﬂmﬁmwmﬁlmﬂﬁrﬁ#:ﬁiﬂﬁﬂnﬂmmﬁﬁ*m
ﬁ%ﬂﬁwﬁwﬁmwﬁmmm,mmqﬁﬂﬁaﬁ
mﬁm#@#ﬂﬁmmmﬂmﬁhwawmﬁwﬁw
ey weER @ B

|
Actions points Action Taken

1, Status of action Plan. .

-

_ Additional Information about following
| points be given:

|, Limiting Mumber of vehicles and type
of vehicles, numbers of tourists
consistant with the carrying capacity
of eco-sensitive areas.

a. Available parking area for vehicles.
b, Process of reglstration of

pilgrims/tourlsts.
. Any other action in this regard.

o

ST
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g number of equine/mules

! | ent with the carrying capacity of eco-

aints be given:

a. Mos. of Mules/Equines registered and

process of registration.
b. Provisions fo ear tagging and
veterinarary checkup.

& Machanlsm fo limiting the number of

mules/equines in Yatra routes.

d. Compliance status fo S0P [ssued by
Animal Husbandry Section,
Government fo Uttarkhand vide ref,
Mo. 775/ %w-1/23/4(12) dated
01.05.2023.

e. Disposal mechanism of carcass of
dead mule/equines and its
manitaring mechanism.

f. Any other action In this regard.

ii) 4 AT W F I e g, we e

w0 |

fieitarm & sty wmm wg o S o S gy |
oft o drey, wER TEE T sl @ O e |

T WUT WG T U7 U W e o wirar fen

e aefras o armfr & ol oad sl ave g

wieren § wuErem v vfeEfi fFar = wea

a. firen damn BRT a0 wRET/ R W e fi

T 8|

b.are spf 4§ T 9 T e w=e @ At 2
wndt & ma wfefes g ffses g Ee = m

e v o # )

C.TH AT 9% S uisn/ W W e o ar

wET W wRh B o vl 81 aen R doftese favn
T B, s e e & R o e 4 o
Al e waree o s ol ot omdh & gue affe
Aoy o forem e, SeEe T uE e S

| wftrent ot e o e 8, A wre e Wi s

et W miEl W W sTE Oy e wel §)
€. 5 §Y T w1 5O g T e O e

frmrr Evt o deger ¥ e ol dg Tad e e

oy B, wreqramy S R wreww o R @ i

A W B g B W S W R

f.arn Wl o2 armeTe 5 e e game Wit
yeleiorr dTa et B o wferie iR o

T T g T sfRes waa—wnn W o

2. Review and plan infrastructure for:

e

i} Waste management.
dditional information about

Alowing points be given:

4. Mos. of toilets provided anlong the

—_ Yatra routes {temporary or
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543

"l’nmnlntjl and their cleaning
and waste disposal mechanism.

k. Mos. of sewage treatment plants
along the Yatra routes,

c. Collection and disposal
mechanism of dung generated by
mules/BoUings.

d. Solid Waste management along
the Yatra routes and tracks.

@, Segregation fo plastlc and other
recyelable waste.

{. Status of use of banned Single Use
Plastic items,

Monitoring mechanism of Sclid

Waske Management.

£. Any other action in this regard,

T e T W Tt A 0 S e g e |
wabeyey wiErer Frgwt o FE A B 9 | T AR e
qfg Tewe ® 26 e (e /7Y i/ wd)
fonte § ) St O AT HEY EEN A TED # W
fopf o @ wiraret B e wer

b, o e o R e @ g S A

g Tt €
c. e A U i @ MR A RS A7
e e § enos o femh @ oW & @9 9
o e o s & 4 & wreow g 96 e e
# are e & i weiw 100 Ho F R T W R
e fiwen &1

d. Solid Waste management BF forem Semm G
TR R w5 AT i wE e |
mmwm@mmhﬂiﬁqﬁmﬁﬁm'
e # Fremefew vt o # 1

o, wfEE s w by A0 T R o v
# wa wE W s W iW OOR W e §
f.mwmﬁmﬁwhﬂwﬁuﬁwm|
%ﬁmgﬁmﬁﬁmmﬁﬁgﬂmwﬁ:ml
mﬁﬁmamimmmﬁwzpﬁﬁm
7 G E W T TE e €, TE A o e
w1 wEnt = foFl e d giera wees, vrewg fer, R
tomEn e avE e o demft o W 8, men WD
TG O PR FTeRm o 3 anht #)

g T e ¥ dios ow @ e b v T oo |
wfefim wiffeh g0 o W oftw s T o
R s AR W A W @ @ aa S
;‘qﬂlmﬂﬂﬂmtﬁmﬁrmmml
|

e e Siarie o s T Wi & O et
demr T = 8 o T wTE 9T wd o R
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. el T W B O 9/ T T A o |
# gy s TowER @ gEEE 7 0 e A e
i o 1 e R e E

~ Fast disposal of head mules
and other measures for
proction of flora and fauna.

dditional information about
following points be given: a. T o G @ PSS e
Disposal mechanism of dead #ore R
mules/equines in arder 1o ensure
fast, safe and environment

dly dis I
i . ugaﬁuﬂm'#ﬁ?i!ﬁwwmmﬁﬁsﬁwﬁw

k. |dentification burial sitels) for
! e B T T e e A
disposal of dead mules/equines. E : ; 5
T O] & el TET W e o G 1) #t el T F

e v T B

. Monitaring mechanism of such L. wqﬁrﬂmﬁﬂqqﬂﬂmﬁrﬁmﬂrﬁmﬁm

disposal of dead mules/equines. # g &m nfee i o #, 75 U T TR
s ) T I W @ |

d. In case of vionlation, penalty d. «ft f=h sree g A ol T R S T
provisions and responsible e T ST fover Saran G ol o s W
g same B I

authority for the same. In case of
penalty imposed, details may be
I

given.
o. Estimated cost of disposal of dead | & 9 TgEt W S /T 5000 /=0 ity W s |
mubes/equines and Budgetary g # 9 T3 € A g e deme e weE |

provisions for the same.

f. Any other action in this regard. f. ‘F“‘P"Wm?ﬁﬁﬁﬁmmﬁ*ﬁm|

Wﬂmmmtmmﬁmﬁmi

wﬁmmh

fill Safety precautions and
determining CCTY camerna
locations, [

Additional information about #

" following points be given:

a. Safety precautions and monitoring
miechanism,

b. Detalls of CCTV/cameras/
provided and monitoring

(F scanned with OKEN Scanner
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- mechanism of ang reporting
structure,
. Control room and fre operation,
d. Action taken on CoTy footages
may be given,
e. Uses of mobile App, fo any,
f. Any other action in this Fegard,

545

v} Preparing So0 and d Isplay
boards with Das and Don'ts,

Additional information about

following points be given:

& Details of Display Boards/sign
boards provided aleng the Yatra
routes.

B. Fermulation of S0P for
infarmation dissemination,

.. Any other action in this regard,

) Demarcation of areas whers
activities incompatibla with
environment are
progibited/regulated.

Additional information 3 bout

following points be given:

a. Effective demarcation of
restricted area along the Yatra
track,

b. Monitoring mechaniem of any
pilgrmas/tourist in restricked
areas.

c. Provisions of penalty against
violators. Details of penalty
imposed, If any.

d. Any other action In this regard.
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W) Source of funds te sustain
regulntory measures, traffle
management at suitahle

| locations, compliance of
environmental norms Including
Waler Act, Alr gy, & F (P) A

Additional information about

following points be given:
a. Status of budgetary provisions for
waste management liguid
management, traffle
management, mules/equings
management ate.
& Any other action In this regard,
ll :Ii _IrI;IF_IE-I-'tan awa r;r-a—ss.&ntl—
education to tourists,
inhabitants and operators.

Additional information about

following peints be given:

2. Detalls of awaranass
programyactivitips undertaken,
Photographs and details of people
benefitted may be provided,

b. Use of loudspeakers for Do's
&Don'ts,

products packeged in non.
biodegradabie packaging mataria|,
encourage waste disposal at
designated places and involve citlzen
In maintaining cleanlingss ang
hyglene,

3. Discouraging use of foodand |

e —‘l\-\_‘
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-

/htmiun al information about

following points be given:
2. Penalty imposed against uses of

of challan and fine collected may
alsa be given.

b. Drive for banned plastic itemsz
undertaken,

€. Detalls of QR code based DDRS
implemented and total plastic
waste collected and routed for
recycling in Yatra season,

d. Any other action in this regard,

Single Use of Plastic Items, Detalls

a. Wﬂ?ﬁiﬂq?ﬁﬁﬁﬂﬁzﬂﬁhﬁmz&ﬂmmwl
mﬂmﬂt,mﬁmﬂﬂﬁmmimmwﬂf
wmlﬁmﬁuﬁaﬂﬂmﬂtuﬁm—mﬂﬁq:m.
mmzamﬂﬁﬁwmm,—mmuﬁmﬁﬂ

ﬂﬁtﬁﬂmwmlﬂemﬁmﬂmmq?
e s g iy T O W T |
MR e T |

4. Execute and duly monitor the Actign
Plan, which may be revised
periodically,

wﬁmw#ﬁmmmﬁm%ﬂwmﬂw}
ﬁmﬁmmmfaﬂﬁﬁ@ﬂﬁmﬁﬁgﬂﬁﬁﬂl
mﬁﬁﬁaﬁmﬂaﬁﬁ&ﬁmﬂ:&mﬁﬂrmﬁ
mﬂmﬁmm*mmﬁrﬂ;mﬂ
ﬁﬂaﬂﬁmwuﬁm?miqm#ammm|
ﬂnﬁnmmMWQWn:ﬂﬁ#Wmﬂwgmu
W £ Ryl o @ wvd v R wm |

5. Set up Waste

g Processing/Management facilities

! for biodegradable and non-
! biodegrable waste at appropriate
Iocations, using best practies on the
subject,

Already coverd in Sr. No. 2{i).

G

i /S T W B P e T
ﬂmﬁmﬁtﬁfn@mﬂmﬁmﬂﬂi#:
W E R R wd A daw et o R |
T 7 s W o e o #

e a RO B R R w9 ar o & e |
ﬂﬂmﬁwmmﬁz$wﬁr&mm|
B

———

B. Allocate requisite funds at District
and Gram Panchayat level for

= i

Mﬁndaﬂhnpﬂnwﬂwﬂﬁ

(¥ scanned with OKEN Scanner
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HEE,
FafaraTiiEEn,
HEATE, Faresr |
¥ 4,
e feraTd,
FeredTal |
wem 28 /A /2023 femi 23 =, 2003
Feer:— uin Y B mresmTe d 91 g9 Execution Application No
2712023 in O.A, ¥&ET He-561 7 2022(M.A. Mo 34/2023) =dw
W] w7 gfad st gitem @ o @ wEe H |
RS,
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fa=e o7 fawrsie, 2023 &1 e 9 W FY R, FEwE gy e s,
QEREvE AgEw e 9 devee @ o den gidide o vEnsin S mo—16s—
800/ 2003 /1088 T3+ 28112023 & w9 4 mo v efT Wi § gt @
Execution Application No 27/2023 in O.A, aIMS9 Hoar—861 /2022(M.A. No
54/2023) S99 wiw wer T g iy 3TEE T o w T 1 SR
Rgalt we auee /wnfn wawenst § el (een ousEes FE B PR
G0 s ) R L e R R S LR B
afouRlt sl AR darme TEN, awEerdl W@ aftafen Bepn @ e 9
T W @ Ty E )

s el e, wrafeem oftez awmEe, S o
srferamell flerrdt TR wmme e, oo @ oA ey qE 4 W 2w AW
# ufte & )
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g 1284 /21-fafw /200024 BT 29 Frem aos

i
Farfera
Eaciaki|

fe— W e sftn wlkeE § A @ Execation application No. 2772023 in
0.A @ieT dem- se1/20m(M.a No. 54/2023), wdf s wem @™

e aife gitear 1 @ @ W 1)

RS,

ade frw ad wiod @ o e 4563/l Saaev-22 RS 07 R
2003 & wd & mo waitg EiE wEw & 9fim 9@ Execution application No. 27/2023 in
O.A ST Wem- 561 /2022(M.a No. 54/2023), T e worhh @ m 4frae oim gieser o

o & e 8w g A T e e fee @ 2
Action points Action Taken
Discouraging wse of fopd  and  product
packaged in  non-bicdegradable  packaging
materiol, encourage wasle disposal - at
degignated places and  involve  citizen A - . N -

mairtzining clesnbness and by glene.
A, Penalty imposed against use of single | T8 WIeF 70 &Y o uftun f | WS
we of plastic item. Detmils of challan | grpy & Frem gmr wFo-w9 T0 SfF w0

anel fine collected may also be given, =i i

B. Drive for banned  plastic mfﬁmg‘wmﬁmﬁ T T
uncertaken. e i S A O

1B ) ) e e v e G

C. Detnils of QR code based DDRS |0 fiy oW wifiew yitwe e wewwrd] o

implemented and total plagtic waste | TRl A8 &
oiflected and routed for recycling In
Y norn senson, |

D. Any ather ncticn in L i — 1N -
Sel up wasle processivg menagesent ficilitics | A2 QS G098 ATSIER TN @ I 01
for bindegrable and non- biodergrable waste at | grf g0 wfEn T ¥ wE UE-pEE
nprmﬂ:]mmmmhnpmmxmihn mammﬁ,ﬁﬂfﬁmmﬂl
i am &1 4 i A T A Rt
e wiE et o omi 3 Ree s
T O aETwEd Ae-ae o f AW
Fire w7 e o Bey @ B anm
8w WEE o @ Feom aede RBgw @
wremm 1 v @

A, No. of totlels provided along the Yaum | 777 oign 098 2ER FOP@E 0 @ A
routes  (tempovary or permanent) and | vy sfergigem / odes /PR g © wEee

i irg and e disposal
v B o R #1 i daw @ aeY B W
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e i e R I i e
w1 el B
B, Mo of sewape treatment plamt along B dEmr o TRTEIEN @ o gia
T e Peiie wiz Fiff £

. Collection and di mechaniom of |
dung a:ﬁm&d hj:!nﬂ:juf:quims,m s ﬂi 7Te e AR 3 FAE 6 B

; the Y
. Salkd W e reaement g (e Y | i e Wit @ s e aftver ol

wawE s 4 Pt i sm i w

B4 IRUM T g 10 AffE wEE

e B oo & o T - 9 AWy @
E. Segregation of plastic  and other | W eF Wl €

recyclable wasne .

T oF 4 i aE w erae e aw
wrEeT iy R oEn # | R i e |
Hl WIS W% E @ WE EeE |
w RerfiT ¢ f Ry o B w4 |

F. Sinfus of ose bapned single use plastic

o : T wfeE o TEmE Swenn 4 i
Monitoring mechanism of solld wasie Yo a X ( a
AN AgEmEnd e & g B2 -1 | T
arcifer) W T UHGE R @ g

3, Any other action in this regard, =

0 YE R @ ¥ a4 |

-rui'mf

=

SR R,
e wifeE TR
Ci - e i el

affaf—an Frefad v/ vl sfirerd 0 TfvE] ORYS SEEE ST o e

AIEofl
aﬁ%ﬁ%

Tyl it
ARTEE—aT |
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T ¢ ot 7 e/ e
oy &
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AT
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firai _?' e, 2003
P 1Y
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Mo e siE e 4 iG] v Execution application No. 2702023 im OLA

amiEe wem- 861/ 0z2{M.a No. 54/2023), &t s o T giv #m gitem 1

¥ & W

e,
guier fegE woe wilem W T4 He

1883 S o Sz Teeie o e @

e o my T A witew § wiftm %9 Execution spplication Ne. 272023 i O.A SWEA
- 261/ 0z(M.a No. 54/2023), 9450 i worl &7 ofT &1% gitem ¥ 50 & #9048, 4

gr = T e R P

Action points

Action Taken

| Discoursgmg use of food and product packaged in
non-bisdegradable packaging material, encourngs waske
dispoeal at designated places and involve citizen in
| salntaining cleaniiness snd hygisne

plastic item, Details of chisltan and fine collected
may st be given.

B. Drive fior banned plastic item undestaken.

C. Details of QR code bused DDRS Emplemeied
and total plastic waste collected and routed for
Tl.'-i!}":“r-l[ I Y iElnh SenRid.

B, Any orther acton in the regand |

A. Penalty imposed agninst use of single usc of |

A R v W R g e g oW E
o B | 998 & wwu i (em gR Tee-ane
i afirgE g= W # |

RFm % wies ® wEs 4 W W
O i B R e L
e ow R

| T fig o e A wEET A E

Sel up wasle poicessing management facilitics for
biadigrable and won- bindergrable wasie ot oppropriate
location, wsing best proctices on the suhjeet

T T R 4 e T e
d @ wE-Te | GRtE 9 i) om oW,
wEn i we &1 e TR A A g

o TR Rl o B Taet e i 2w
B ol e & © ardenaea Se—aen S

+ 7 WA o e @ R B o
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e o &) @ 9w o8 @ Frem moRe My
o s ¥ v B

E. Segregation of plastic

A, Mo, of mwilets provided along the Yara roules

(temporary of permonent) and  thelr cleaning

amd weste disposal mechanism

B, NMo.of sewnge treatment plant along the Yatrs

mgles

C. Colkection and dispesal mechanism of dunp

imeneraied by muleddequines.

D, Solsl waste mansgeimnent aleng the Yavs routes

Al R

and other recyclabie
waghe |

F. Status of use banned singlewuse plastic items,
Monitoring  mechanism of  selid  waste
g emesl

G, Any otheraciion in dhis regand,

COCHRE T R R R SR ™
virarealgEe / weT /TR T ® wwen i
£ i vheedt & ey R o AW e & O
fafem wo # sihera O T o Wl e B

el am | o1 Few el i e 8

I 85 W TETad TE W Wi 76§

wie o Fiee @ s A v e A s
AHrE wAew dm 5 @ E O BR —ER0 W |
TS 7 A s v 2

o
| WO SN O T T e

AT AT MR A g A e ur |
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I 15T T, FaiesTelT
Fewe e s erEt email- zlapanchayatuki@yahoo.in

e e VTN Y il v

fawaes s wHwA 1583/ 21-umd S2ozi-z2 TR oF
frermes, 2003 1w mew o = wE WY P sgEn SR s
fFrraer 218 & oo e — i gaelle Hie 183—600 / 2023 7 1085 FrETE 2814
2073 farweh g1 Wb vl wRm wRmeTw d @ Execution Application Mo
27/2023 in O.A. WS WEAT — 561 /2022{M.A No. 54/2023, 529 s surh
T I Al gRem 1 s P e d ofefe Rest w auee i
e W weaPaa e sres wvd we o Rl @ e # R g
RS N = B i 85 QL

Action Points Action Taken

1. Status of Action Plan.

(1) Limiting Number of vehices and
type of vechicles, number of tourists
consistent with the carrying capacity
- of eco-sensitive areas.

Additional information about
Jollowing points be given:
i) Aveiloble parking area for
vehicles
b} Process of registration of
pligrimstourists
c] Anyother action in this reqard.

Points is not related to District
Panchayat

([ii)  Restricting  number  of | (i) 7o ¥=fw 9F 3 smde oo o

equine/mules consistent with the | TR B W afies W A

carrying capacity of eco-sencitive area: | ¥ A o A ufE e e, e
4

Additional  information  about | 7T 44 a*ﬁ*;
Jollowing points be given: forer 4 R % el 81 amin

@] Nos. of Mules/Equines registered | oy forsr duram grr as0s i fuese |

Ry R vl bl ol 01238 Pica 1)
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and process of registration, = | TR @ Tw B '
bl Provisions of ear tagging and ig A B0 0 O a9y o e
| veterinary Chechup. o @ al € v sRil a3 R
B Vi meE v f e #
¢J Mechanism of limiting the | €) T W W T v wend w oA
numbar i ; argale wee o wmh £ W erew £ o
et P GRS W ot ey B v O s
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i) Compliance status of SOP issued | d) oo feme @ sl #)
by Anfmal Husbandry Section.
Governnenl of Uttarokhand vide
ref No. TTS/XV-1/23/4(12)22
dated 01.05.2023. 3 .
el Disposel mechanism of carcass af :% ';P!E“ EHF a:m sy :‘m ﬁ‘? Bl
dead mulefequines and  fts Ll
; g Tun R wmr f meeemm g |
manitoring mechanism. 0w W ow w Peffe e
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] Anyather action in this regard. | f) &% Wt 4 s T € 6 apn
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2. Review and plan infrastructure for;
i) Waste management 1) Faem warge & grr arn AR g Edem
Additional  information  about | FETTT & s A wwwn g
' - - } B o /et B e By An dy e W
SRERIAG POIRCEDe Qi A0 Gl B St Bodn:
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uf Nes. of toilets provided along the | g) A UTH WPl 99 85 WOTeE. TAW (9
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b} Nos, of sewage treatment plants
along the Yoatra routes,

c) Collection and disposal
mechanism  of dung generated
by mules fequines.

d) Solid Waste management along
the Yutra routes and trocks,

el Segregation of plastic and other
recycloble waste,

[l Status of use of banned Single Use
Plastic items.
Monitoring mechanism of Solid
Waste Management.

@) Any other action in this regard

&

1]
giﬂﬂﬁ

e

d) Solid waste management
YRR BT WE-TE

<)
299

1 3

i
Ir
B

114

i

3

i) Fast disposal of dead mules
and other measures for
protection of flora and Fauna.

Additional infermation about
Jollowing points be given:
o Disposal  mechanism of dead

i) aaely & e By g0 O wEw B
Eer e G O O

Eﬁﬁ;?lﬂ wEwh gfe aw ar Framm

a) T urE e F A SEer e 8

Graf iersiess spdwy ol miter 3003-241Fags 1)
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mules/equines in order to ensure
fast, safe and  environment
friendly disposal.

b. Identification burigl site {3} for
dispasal of dead mules/equines.

¢ Monitoring mechanism of such
dispusal of deud musie/equines.,

d. In cose of vielatfon, penalty
provisions  and  responsible
authority for the same. In case of
penalty imposed, details may be
given.

e. Estimated cost  of disposal of
aemd mules/equines and
Budgetary provisions for the
same.

F Any other action in this regord.

e) 79 Tml w e # W S000 S Fe
T WE HET #E W B e e e

o TR e B
E‘EHH?PIT?P?[TIF!_H?'FF?‘!E!HW T
) WA TS e o Ve E |
m:ﬂﬁmfﬁm;mﬁrﬁaﬁuﬁraﬂ.|
I

R O T R R @
LU

fii)
determining
locations,

Additional information about

Jollowing points be given:
a. Safety precoutiong

maonitoring mechanism.

Details af  CCTV/eameras/

provided and manitaring

mechanism of ond reporting

structure.

Control Reom and fts operation.

Action token on CCTV  footoges

may be given.

Uses of Mabile App, If any.

Any other action i(n this regard.

Safety precautions and
CCTV  camera

and

b.

[
d

f

Points is not related to District
Panchayat |

iv] Preparing S0P and display

boards with DOS and Don’ts.

Beod BIETERT s B3I pHiRr 30034
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-

Additional information about
following points be given:

a. Detoils of Display Boards/Sign
boards provided along the Yatra
routes,

b. Farmulation of Sor  for
inforimulicn dissemination.

c. Any other action in this regard

Points is not related to District
Panchayat

—m E—

v] Demarcation of areas where
activities incompatible with
environment  are  prohibited
[regulated.

Additional information about
Sfollowing points be given:

a. Effective  demarcation of
restricted area along the Yatra
traci
Monftoring mechanism of any
pilgrmas/tourist in restricted
areqs.

Provisions of penalty ageainst
viclatars, Details of penalty
imposed, if

Points is not related to District
Panchayat

iv] Source of funds to sustain
regulatory  measures, traffic
management at suitable locations,
compliance of environmental
norms including Water Act, Air
Act & E (P) Act.

Additional information about
following points be given;

& Stotus of budgeluly provisions
for waste management , lguid
waste  management,  traffic
management, miles; equines
management ete.

b, Any other action in this regard,

Points is not related to District
Panchayat

|
|
|
|

v] Impartng awareness and

education to tourists, inhabitants

af el ‘vl ire il laT1 a1 203 2HE AR 5)
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appropriate locations, using best
practices on the subject.

Already covered in Sr.Na.2(i).

Management facilities
biodegradable and non-
biodegradable waste at |

6. Allocate requisite funds at
District and Gram Panchayat level
for execution of action plan
under the final; supervisions of
Chief Secretary.

Points is not related to District
Panchayat

7. Any Other information :

Points is not related to Districr |
Panchayat |

D g vl all i AL TRFags T)
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Digte: 19-12-3323
o,

Di=trict Admerestration Utarkachi
Ustarakchand

Subject: Rebeasa of Unredosmied Deposit sccumulabed undar Deposit Return System in
Yamumnotel and Gamgotr] dusing Yotra pesi

Respscted Sir

Wi 2ra wiiting Ehis bether in reference to fur Hemoramium of Understanding dated 28 Kily 233 for
Implemantation of Digial Deposit Return Syibem in Chardham Yairs,

IniERis regard, wi wWoutd e to highlight thit we havs successfiilly implamentsd the DA% in the smes
of Kedamatn Temple Pligrimage and agsinst the said Impiementation, we fove fosmed sapengs of
Fs. 1.02 Crores for inancial vear 2022-23 and Fy #033-24

In reference to clsuse 3,12 ofthe BOU; IE g Deers agread dhat all Bhi sdmindstation charges for tne
imglementation of Dapesit Retum Systerm shall be dediscted fram urwedeamad balance,

Hence in this regand, we regquest vea b reigasg the unredeemed dopaskt amount of B5, 7,23, 6104
[Rup=ss Seven Lakhs Twenty Thres Theusand Six Huredred ard Ton Only) actumulated, for the puet

[ [ Linclaimad I
Fafund alite Retailor Rafurnad Refuidable
Project Ot Codes Duposit Wholasaler to Beposit
FyY Location issuned Collmcted Cashback | Customers i D
Fiakk R Yamisnotri.
034 | Gangotr] 2,283,908 | 22,33 000 118 900 13,55 450 T2 |
| Tatal 23900 | 33,39.000 | 4,18, 9040 13,596,290 ¥, 23,610

e thank wyou to prareiding the oppartuniey ba ImMElament the project and lncking forsard far SUppart
o cordinue the praject in ke,

Private Limived
Cim

Officar
Rapidus Technologies Frivate Limited Cit : UT2300TE20ISPTCI0NE13
Corporate Office Rugisterad Offico

SY. Mo 13472 Piatinum straet,
Whitefiaid, Dpp. SLN Terminus, GO e,
Hyderobad, Telongena - 500 092

#44dl, Jonordang Plaga,
lurmbind Enclave, Sachibawli,
Hyderabod, Telangana - 500 0
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ANNEXURE-4
UTTARAKHAND POLLUTION CONTROL BOARD

ENVIRONMENTAL AWARENESS DURING CHAR DHAM YATRA 2023

Team Uttarkashi
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ANNEXURE-4


Team Rishikesh
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Team Rudraprayag
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